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| No. CGPDTM-11017(11)/1/2021-CGTMR/03 Date:e 4 -07-2022
OFFICE ORDER

On the recommendation of the Departmental Promotion Committee, the Competent Authority has
approved promotion of following Senior Examiners of Trade Marks & GI to the post of Assistant
Registrar of Trade Marks & GI [Group 'A' Gazetted post in Level 11 (Rs. 67,700 - 2,08,700/-) in the pay
matrix of 7" CPC] on regular basis with effect from the date of assumes charge of the post.

They can opt for pay fixation in terms of FR-22(1) (a) (i).

Consequent to promotion}the officers are posted in Trade Marks offices as below:

| SI. No. Name of Officer Place of Posting
| 1. Smt. B. Lakshmi New Delhi

| 2 Smt. Nikitaa Awasthi Mumbai

| 3. Smt. M. Mahalakshmi New Delhi

| 4. Smt. M. Abirama Sundara Valli Ahmedabad

| 5. Shri Venkatesan Rajamani Ahmedabad

| 6. Shri Manjunath M. Yaradakeri Chennai

| 7. Smt. Hima P.M. Kolkata

| 8. Shri Prashant Kumar S.B. Mumbai

This issue with the approval of Controller General of Patents Designs and Trade Marks.

|

, 2ok
(Poonam'Sin If'j "
Director
To
All concerned Officers
| Copy to:
| 1. The Head of Office, Trade Marks Registry, Mumbai, New Delhi, Kolkata, Chennai &
Ahmadabad.

2. Shri Pradeep Toppo, Under Secretary to the Govt. of India, DPIIT, Ministry of Commerce &
Industry, Udyog, Bhawan, New Delhi with reference to Ministry' Letter No. No. P-
24017/15/2021-1PR-I dated 30-06-2022.

The Pay & Accounts Officer, PAO, PDTM, Mumbai

Personal File

Office Order File

Guard File
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No. CGPDTM-11017(13)/172021-CGTMR] 11 3 Dated: 21 . 04.2022

OFFICE ORDER

On the recommendation of Departmental Promotion Committee, Ms. S. Saranya, Stenographer
Grade-II, Trade Marks Registry, Delhi is promoted to the post of Stenographer Grade-I on regular basis
in the pay of Level-6 in the pay matrix (pre revised pay band of Rs.9300 - 34800 + Grade pay Rs.4200/-)
with effect from the date she assumes the charge of Stenographer Grade-1.

She is posted at Trade Marks Registry Mumbai.

Ms. 8. Saranya,, can opt for pay fixation in terms of FR-22(I) (a) (i) pay fixation rule.

This issues with the approval of CGPDTM..

Poonam
Director

-Y-22
gﬁ'ﬂ{l

Copy to:-
1. Ms.S. Saranya, Stenographer Grade-1I, Trade Marks Registry, Delhi.
2. The Head of Office Trade Marks Registry, Delhi/Mumbai.

3. The Accounts Officer,
Pay & Accounts Office, Patents, Design and Trade Marks, Mumbai - 400 037.

4. Office Copy.

5. Guard File
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Ministry of Commerce & Industries
Office of the Controller General Patents, Designs and Trademarks
Boudhik Sampada Bhawan, S. M. Road, Antop Hill, Mumbai 400037

No CGPDTM-11017(13)/ 1/2021-CGTMR [ uo Dated: \1 .01.2022

OFFICE ORDER

On the recommendation of Departmental Promotion Committee, Shri P.S. Ambre, Upper
Division Clerk, Trade Marks Registry, Mumbai is promoted to the post of Assistant Superintendent on
regular basis in a pay of Level-5 in the pay matrix from the date he assumes the charge of Assistant

Superintendent.

He is posted to Trade Marks Registry, Mumbai.
Shri P.S. Ambre can opt for pay fixation in terms of FR-22(1) () (i) pay fixation rule.
13/ 22
(S.K. Pandey)

" Joint Registrar of Trade Marks
0O/o CGPDTM

Copy to:-
1. Shri P.S. Ambre, Upper Division Clerk Trade Marks Registry, Mumbai.

2. The Head of Office
Trade Marks Registry, Mumbai.

3. The Accounts Officer,
Pay & Accounts Office, Patents, Design and Trade Marks, Mumbai - 400 037.

4. Office Copy.

5. Guard File
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Office of the Controller General Patents, Designs and Trademarks

Boudhik Sampada Bhawan, S. M. Road, Antop Hill, Mumbai 400037

No CGPDTM-1 1017(13)/1/2021-CGTMR’28 Dated: 12.01.2022

OFFICE ORDER

On the recommendation of Departmental Promotion Committee, Shri D. Jiwanapurkar, Assistant
Superintendent Trade Marks Registry, Mumbai is promoted to the post of Office Superintendent on

regular basis in a pay of Level-6 in the pay matrix from the date he assumes the charge of Office
Superintendent.

He is posted to Trade Marks Registry, Mumbai.

Shri D. Jiwanapurkar can opt for pay fixation in terms of FR-22(I) (a) (i) pay fixation rule.

| 2 'fffﬁ?}—
(S.K. Pandey)
Joint Registrar of Trade Marks
i O/o CGPDTM
‘ Copy to:-

1. Shri D. Jiwanapurkar , Assistant Superintendent Trade Marks Registry, Mumbai.

2. The Head of Office
Trade Marks Registry, Mumbai.

| 3. The Accounts Officer,
Pay & Accounts Office, Patents, Design and Trade Marks, Mumbai - 400 037.

4, Office Copy.

5. Guard File
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Ministry of Commerce & Industries
Office of the Controller General Patents, Designs and Trademarks
Boudhik Sampada Bhawan, S. M. Road, Antop Hill, Mumbai 400037

No. CGPDTM-11017(12)/1/2021-CGTMR ] oy Dt. 25-11-2021

OFFICE ORDER

On the recommendation of Departmental Promotion Committee, the Competent
Authority has approved promotion of following three Assistant Examiner of Trade Marks and
Geographical Indications (Level-6) to the grade of Examiner of Trade Marks and
Geographical Indications (Level-7) on regular basis with effect from the date of assumption
of charge of the post. They can opt for pay fixation in terms of FR-22(1) (a) (i).

On promotion the officers are posted at the Trade Marks offices as below:

Sr.No. Name of Officer Posting place
1, Shri S.A. Khandare Mumbai
2. Shri Sanjeev Sharma Mumbai
3. Shri S.P. Gherde Chennai

All officers should report to respective Head of Office immediately.

This issues with the approval of CGPDTM.

z. )L
(Poonam Si fﬁ
Director
To,
Concerned officers.
Copy to:
1. The Head of Office, Trade Marks Registry, Mumbai/Delhi/Kolkata/Chennai &
Ahmedabad.
2. The Accounts Officer, Pay & Accounts Office, Patents, Design and Trade Marks,
Mumbeai.

3. Personal File.
4. QGuard File.




@ 022-24132735

Ok

g
b
.i oo 3 ST Fax No0.022-24123322
INTELLECTUAL e HRIfrae vameg 31eey vd s Rieg
Patents/Designs/Trademark S few, Tt mh@nic.in
Geographical Indications GOVERNMENT OF INDIA Website:
Ministry of Commerce & Industries http://ipindia.nic.in

Office of the Controller General Patents, Designs and Trademarks
Boudhik Sampada Bhawan, S. M. Road, Antop Hill, Mumbai 400037

No. CGPDTM-11017(13)/1/2021-CGTMR/ (22 Dated: 25.05.2021

OFFICE ORDER

On the recommendation of Departmental Promotion Committee, Shri C. Manoj Kumar, Upper
Division Clerk, Trade Marks Registry, Mumbai is promoted to the post of Assistant Superintendent on
regular basis in the pay of Level-5 in the pay matrix (pre revised pay band of Rs.5200-20200 + Grade pay
Rs.2800/-) with effect from the date he assumes the charge of Assistant Superintendent .

He is posted to Trade Marks Registry, Mumbai.

Shri C. Manoj Kumar can opt for pay fixation in terms of FR-22(1) (a) (i) pay fixation rule.

?aa&%,,w
(S.K. Panapey)

Joint Registrar of Trade Marks & Gl
0/o CGPDTM

Copy to:-
1. Shri C. Manoj Kumar, Trade Marks Registry, Mumbai.

2. The Head of Office
Trade Marks Registry, Mumbai.

3. The Accounts Officer,
Pay & Accounts Office, Patents, Design and Trade Marks, Mumbai - 400 037.

4. Office Copy.

5. Guard File
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Ministry of Commerce & Industries
Office of the Controller General Patents, Deslgns and Trademarks
Boudhik Sampada Bhawan, S. M. Road, Antop Hill, Mumbal 400037

No. CGPDTM-11017(13)/1/2021-CGTMR [ (3 Dated: 25.05 .2021

OFFICE ORDER

On the recommendation of Departmental Promotion Committee, Shri S.G. Sawant, Upper
Division Clerk, Trade Marks Registry, Mumbai is promoted to the post of Assistant Superintendent on
regular basis in the pay of Level-5 in the pay matrix (pre revised pay band of Rs.5200-20200 + Grade pay
Rs.2800/-) with effect from the date he assumes the charge of Assistant Superintendent .

He is posted to Trade Marks Registry, Mumbai.

Shri S.G. Sawant can opt for pay fixation in terms of FR-22(1) (a) (i) pay fixation rule.

ﬁ"!}f;?s}y')»/

(S.K. Pandey)
Joint Registrar of Trade Marks & GI
O/o CGPDTM

Copy to:-
1. Shri S.G. Sawant, UDC, Trade Marks Registry, Mumbai.

2. The Head of Office
Trade Marks Registry, Mumbai.

3. The Accounts Officer,
Pay & Accounts Office, Patents, Design and Trade Marks, Mumbai - 400 037.

4. Office Copy.

5. Guard File
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Ministry of Commerce & Industries
Offi ce of the Controller General Patents, Designs and Trademarks
Boudhik Sampada Bhawan, 8. M. Road, Antop Hill, Mumbai 400037

No. CGPDTM-11017(13)/1/2021-CGTMR/ ( 32 Dated: 25.05.2021

OFFICE ORDER

On the recommendation of Departmental Promotion Committee, Shri M.J. Faroz, Upper Division
Clerk, Trade Marks Registry, Mumbai is promoted to the post of Assistant Superintendent on regular
basis in the pay of Level-5 in the pay matrix (pre revised pay band of Rs.5200-20200 + Grade pay
Rs.2800/-) with effect from the date he assumes the charge of Assistant Superintendent .

He is posted to Trade Marks Registry, Mumbai.
Shri M.J. Faroz can opt for pay fixation in terms of FR-22(1) (a) (i) pay fixation rule.

(S.K. Pandey

Joint Registrar of Trade Marks & Gl
0O/o CGPDTM

Copy to:-
1. Shri M.J. Faroz, UDC, Trade Marks Registry, Mumbai.

2. The Head of Office
Trade Marks Registry, Mumbai.

3. The Accounts Officer,
Pay & Accounts Office, Patents, Design and Trade Marks, Mumbai-400 037.

4. Office Copy.

5. Guard File




=2
i

Q@ 022-24132735

Fax No.022-24123322

INTELLECTUAL FATET AL T Vg e v 2R R
PROPERTY INDIA sife Huer sae, vH.vA. U3, veel R, Has 400037 e-mail : cgoffice-
Patents/Designs/Trademark SRR, R, o, Eﬁ? mh@nic.in
Geographical Indications GOVERNMENT OF INDIA Website:
Ministry of Commerce & Industries http://ipindia.nic.in

Office of the Controller General Patents, Designs and Trademarks

Boudhik Sampada Bhawan, S. M. Road, Antop Hill, Mumbai 400037
No. CGPDTM-11U17(13)/1/2021~CGTMR/ 129 Dated: 25.05.2021

OFFICE ORDER

On the recommendation of Departmental Promotion Committee, Shri Radheshyam

'

Stenographer Grade-ll, Trade Marks Registry, Delhi is promoted to the post of Stenographer Grade-l on

regular basis in the pay of Level-6 in the pay matrix (pre revised pay band of Rs.9300 - 34800 + Grade
pay Rs.4200/-) with effect from the date he assumes the charge of Stenographer Grade-I.
He is posted to Trade Marks Registry Delhi.

Shri Radheshyam can opt for pay fixation in terms of FR-22(1) (a) (i) pay fixation rule.

5]
(S.K. Pandew; Ll
Joint Registrar of Trade Marks & GI
O/o CGPDTM

Copy to:-

1. Shri Radheshyam, Stenographer Grade-II, Trade Marks Registry, Delhi.

2. The Head of Office
Trade Marks Registry, Delhi.

3. The Accounts Officer,
Pay & Accounts Office, Patents, Design and Trade Marks,. Mumbai - 400 037.

4. Office Copy.

5. Guard File
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OFFICE ORDER

On the recommendation of Departmental Promotion committee, Shri V.S. Sawant, Upper .
Division Clerk, Trade Marks Registry, Mumbai is promoted to the post of Assistant
Superintendent on regular basis in the pay of Level 5 in the pay matrix (pre revised pay band of
Rs.5200-20200 + Grade Pay Rs.2800/-) with effect from the date he assumes the charge of

Assistant Superintendent.

(Poondm Siiighf” [ 2e20)

He is posted to Trade Marks Registry Mumbai. {/817 (7 '
MG
N
Director
Copy to:-
1. Shri V.S. Sawant, UDC , Trade Marks Registry, Mumbai.

2. The Head of Office
Trade Marks Registry, Mumbeai.

3. The Account QOfficer,
Pay & Accounts Office, Patents, Design and Trade Marks, Mumbai-400 037,

4. Office Copy.

5. Guard file.
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Office of the Controller General Patents, Designs and Trademarks

Boudhik Sampada Bhawan, 8. M. Road, Antop Hill, Mumbai 400037

No.F1-2(4) Admn./2020/:} k) ' Dated:| 6.11.2020

OFFICE ORDER

On the recommendation of Departmental Promotion committee, Smt. S.B. Belwalkar,
Upper Division Clerk, Trade Marks Registry, Mumbai is promoted to the post of Assistant
Superintendent on regular basis in the pay of Level 5 in the pay matrix (pre revised pay band of
Rs.5200-20200 + Grade Pay Rs.2800/-) with effect from the date she assumes the charge of

Assistant Superintendent.

She is posted to Trade Marks Registry Mumbai. ‘ /g ’j/g
A

(Poonam Singh
Director

Copy to:-
1. Smt. S.B. Belwalkar, UDC , Trade Marks Registry, Mumbai.

2. The Head of Office
Trade Marks Registry, Mgmbai

3. The Account Officer,
Pay & Accounts Office, Patents, Design and Trade Marks, Mumbai-400 037.

4. Office Copy.

5. Guard file.
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Office of the Controller General Patents, Designs and Trademarks
Boudhik Sampada Bhawan, S. M. Road, Antop Hill, Mumbai 400037

No.F1-2(4) Admn. /2020’7 6 Dated:|¢ .11.2020

OFFICE ORDER

On the recommendation of Departmental Promotion committee, Shri T.D., Kosambia
Upper Division Clerk, Tfade Marks Registry, Mumbai is promoted to the post of Assistant
Superintendent on regular basis in the pay of Level 5 in the pay matrix (pre revised pay band of
Rs.5200-20200 + Grade Pay Rs.2800/-) with effect from the date he assumes the charge of
Assistant Superintendent. '

He is posted to Trade Marks Registry Mumbai.

Shri T.D. Kosambia can opt for pay fixation in terms of FR-22(1) (a)(i) pay fixation rule.

(POOI‘!A?/SﬁéE) fl- ERTN

Director
Copy to:-
1. Shri T.D. Kosambia, UDC , Trade Marks Registry, Mumbai,

2. The Head of Office
Trade Marks Registry, Mumbai.

3. The Account Officer, .
Pay & Accounts Office, Patents, Design and Trade Marks, Mumbai-400 037.

A7 Office Copy.

5. Guard file.
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No. CG/F/5/1(6)(b)/2019/93 Date: 19-09-2019

OFFICE ORDER

On the recommendation of Departmental Promotion Committee, Shri Amit
Chakraborthy, Assistant Examiner of Trade Marks and Geographical Indications, Trade Marks
Registry, Kolkata is promoted and posted at the same station as Examiner of Trade Marks and
Geographical Indications (Group ‘B’ Gazetted) on regular basis in the Level 7 in the Pay Matrix
with effect from the date he assumes the charge of post.

Shri Amit Chakraborthy can opt for pay fixation in terms of FR-22(1) (a)(i) pay fixation
Rule.

This issue with the approval of Competent Authority.

9-

Poon! ngh
Director

Copy to:-

1. Shri Amit Chakraborthy, Assistant Examiner of Trade Marks and Geographical
Indications, Trade Marks Registry, Kolkata.

2. The Head of Office
Trade Marks Registry, Mumbai / New Delhi / Kolkata / Chennai /Ahmedabad.

3. The Accounts Officer,
Pay & Accounts Office, Patents, Designs and Trade Marks, Mumbai - 400 037.

4. Personal File
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.i _ B 022-24132735
FROFERTY INDYA . Government of India (Fax):
PATENTS/DESlGNS/ Ministr\f of Commerce &_lndustry = 022-24123322
TRADEMARKS/ Office of The Controller General ;
??E‘SFCR/(\HSEQL Patents, Designs & Trade Marks (Email): _ et
IPO Building, Boudhik Sampada Bhavan, CROffICE-mh@n!c.ln
S. M. Road, Antop Hill,
_ Mumbai-400037, India. (Websile): www.ipindia.nic.in
No./CG/F/5/1/2019/270 Date: 29.03.2019

OFFICE ORDER

On the recommendation of the Departmental Promotion Committee, the
Competent Authority has approved promotion of Shri V. Natarajan, Deputy
Registrar of Trade Marks & GI to the post of Joint Registrar of Trade Marks &
Gl (Group ‘A’ post in Level 13 of the Pay Matrix [Pay Band-4 (RS.37400-
67000) + Grade Pay of 8700 (pre revised)] on regular basis with effect from the
date he assumes charge of the post.

Shri V. Natarajan is posted as Joint Registrar of Trade Marks & Gl at the

Trade Marks Registry, Chennai.
(
“@M 9
(Om Prakash €upta)

Controller General of Patents,
Designs & Trade Marks

Copy to:

I. Shri V. Natarajan, Deputy Registrar of Trade Marks & G] TMR,
Chennai.

2. The Head of Office, Trade Marks Reglstry ‘Mumbai, Delhi, Kolkata,
Chennai and Ahmadabad.

3. Shri B.S. Nayak, Under Secretary to the Govt. of India, DPIIT, Ministry

of Commerce & Industry, Udyog,Bhawan, New Delhi with reference to

Ministry’ Letter No. P-24017/92/2017-1PR-1 dated 28/03/2019

The Pay & Accounts Officer, PAO, PDTM, Mumbai

Perscnal file A

Office Order File

Guard File

N o vos
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PROPERTY INDIA Government of India (Fax):
PATENTS/DESIGNS/ Ministry of Commerce & Industry = 022-24123322
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f‘;g{g:‘”g;"g] Patents, Designs & Trade Marks (Email): . e
IPO Building, Boudhik Sampada Bhavan, cgoffice-mh@nic.in
S. M. Road, Antop Hill,
Mumbai-400037, India. (Website): www.ipindia.nic.in
No./CG/F/5/1/2019/ 2. 69 Date: 29.03.2019

OFFICE ORDER

On the recommendation of the Departmental Promotion Committee, the
Competent Authority has approved promotion of Shri Satyendra Kumar Pandey,
Deputy Registrar of Trade Marks & Gi to the post of Joint Registrar of Trade
Marks & GI (Group ‘A’ post in Level 13 of the Pay Matrix [Pay Band-4
(RS.37400-67000) + Grade Pay of 8700 (pre revised)| on regular basis with
effect from the date he assumes charge of the post.

Shri Satyendra Kumar Pandey is posted as Joint Registrar of Trade Marks
& GI at the Trade Marks Registry, Mumbai.

2|7
(Om Prakash Gupta)

Controller General of Patents,
Designs & Trade Marks

Copy to:
I. Shri Satyendra Kumar Pandey,  DuRegistrar of Trade Marks & Gl
TMR, Mumbai.
2. The Head of Office, Trade Marks Registry, Mumbai, Delhi, Kolkata.
Chennai and Ahmadabad.

3. Shri B.S. Nayak, Under Secretary to the Govt. of India, DPUT, Ministry
of Commerce & Industry, Udyog Bhawan, New Delhi with reference to
Ministry’ Letter No. P-24017/92/201 7-IPR-1 dated 28/03/2019
The Pay & Accounts Officer, PAO, PDTM. Mumba;

Personal file
Office Order File
Guard File
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TRADEMARKS/ Office of The Controller General e
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INDICATIONS S s oy ffice-mh@nic.i
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S. M. Road, Antop Hill,
Mumbai-400037, India. {Website): www.ipindia.nic.in
No./CG/F/5/1/2019/ 2H Date: 29.03.2019

OFFICE ORDER

On the recommendation of the Departmental Promotion Committee, (he
Competent Authority has approved promotion of Dr. B, C. Rathore, Deputy
Registrar of Trade Marks & Gl to the post of Joint Registrar of Trade Marks &
Gl (Group ‘A’ post in Level 13 of the Pay Matrix [Pay Band-4 (RS.37400-
67000) + Grade Pay of 8700 (pre revised)] on regular basis with effect from the
date he assumes charge of the post.

Dr. B. C. Rathore is posted as Joint Registrar of Trade Marks & Gl at the

Trade Marks Registry, Delhi.
19
(Om Prakas Gug’lqa;%/!

Controller General of Patents,
Designs & Trade Marks

Copy to: ‘
I. Dr. B. C. Rathore, Dy. Registrar of Trade Marks & GI, TMR. Delhi.
2. The Head of Office, Trade Marks Registry. Mumbai, Delhi. Kolkata.
Chennai and Ahmadabad.

3. Shri B.S. Nayak, Under Secretary to the Govt. of India, DPIIT, Ministry
of Commerce & Industry, Udyog Bhawan, New Delhi with reference to
Ministry” Letter No. P-24017/92/2017-1PR-| dated 28/03/2019
The Pay & Accounts Officer, PAO, PDTM, Mumbaj
Personal file
Office Order File
Guard File

e LR
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Property India 022-24172288
(Email):
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Rrasitnfes w&a ST TF ITANT JAAHT cgoffice-mh@nic.in
Ministry of Commerce & Industry s
PATENTS/DESIGNS / . . (Website):
TRADE MARKS / FTATord FEIerda® THE HAFeT v AR e www.ipindia.nic.in
GEOGRAPHICAL Office of The Controller General of
INDICATIONS Patents, Designs & Trade Marks
difas wuar sraw, Boudhik Sampada Bhavan,
T TH 0%, teerw RW, S. M. Road, Antop Hill,
H@§-400 037 Mumbai - 400 037, India.
No. CG/F/5/1(6)(b)/2019/93 Date: 18’-09-2019

OFFice ORDER

On the recommendation of Departmental Promotion Committee, Shri Amit
Chakraborty, Assistant Examiner of Trade Marks and Geographical Indications, Trade Marks
Registry, Kolkata is promoted and posted at the same station as Examiner of Trade Marks and
Geographical Indications (Group ‘B’ Gazetted) on regular basis in the Level 7 in the Pay Matrix
with effect from the date he assumes the charge of post.

Shri Amit Chakraborty can opt for pay fixation in terms of FR-22(1) (a)(i) pay fixation
Rule.

This issue with the approval of Competent Authority.

-9 7
Poonam Singh

Director
Copy to:-

1. Shri Amit Chakraborty , Assistant Examiner of Trade Marks and Geographical
Indications, Trade Marks Registry, Kolkata.

2. The Head of Office
Trade Marks Registry, Mumbai / New Delhi / Kolkata / Chennai /Ahmedabad.

3. The Accounts Officer,
Pay & Accounts Office, Patents, Designs and Trade Marks, Mumbai — 400 037.

4. Personal File

5. Guard File,
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(Email):
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Ministry of Commerce & Industry ey
PATENTS/DESIGNS / , 3 (Website):
'TRADE MARKS / FRAAT AT ChEd Hfiwew v @R R www.ipindia.nic.in
GEOGRAPHICAL Office of The Controller General of
INDICATIONS Patents, Designs & Trade Marks
atite® wwar saw, Boudhik Sampada Bhavan,
T wH U, vee Re, S. M. Road, Antop Hill,
Ha§-400 037 Mumbai — 400 037, India.
No. CG/F/5/1(6)(b)/2019/ 94 Date: 18-09-2019

OFFice ORDER

On the recommendation of Departmental Promotion Committee, Shri Akram Ali,
Assistant Examiner of Trade Marks and Geographical Indications, Trade Marks Registry,
Mumbai is promoted and posted at the same station as Examiner of Trade Marks and
Geographical Indications (Group ‘B’ Gazetted) on regular basis in the Level 7 in the Pay Matrix
with effect from the date he assumes the charge of post.

Shri Akram Ali can opt for pay fixation in terms of FR-22(1) (a)(i) pay fixation Rule.

b

Poonam Sll’lgh

Director

This issue with the approval of Competent Authority.

Copy to:-

1. Shri Akram Ali, Assistant Development Commissioner (on deputation), O/o The
Development Commissioner, MIHAN Special Economic Zone, Nagpur.

2. The Head of Office
Trade Marks Registry, Mumbai / New Delhi / Kolkata / Chennai /Ahmedabad.

3. The Accounts Officer,
Pay & Accounts Office, Patents, Designs and Trade Marks, Mumbai — 400 037,

4. Personal File

5. Guard File.
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INTELLECTUAL
PROPERTY INDIA

PATENTS/DESIGNS/

(Tel):
8 022-24132735 .

TRADEMARKS/ : : S 012 2(;::)2
GEOGRAPHICAL . 2241
INDICATIONS . a|i'5|ca IR 3@ A
: FATT FRIfordTF v, 3NFET vd caaR R (Email):
defts Fuer s, T, A 3, vely few, =g 400037 cgoffice-mh@nic.in
Government of India
Ministry of Commerce & Industry Website):
Office of The Controller General Patents, . (Websi e
Designs & Trade Marks www.ipindia.nic.in
IPO Building, Boudhik Sampada Bhavan,
S. M. Road, Antop Hill,
Mumbai-400037, India.
No: CG/F/TMR/Sr. Exm./2019/ QQ_}'[ Date: 31/01/2019

OFFICE ORDER

On recommendation of the Departmental Promotion Committee, the Competent

Authority has

approved promotion of the following 29 Examiners of Trade Marks & GI to

the post of Senior Examiners of Trade Marks & GI in the level 10 of the Pay Matrix (Pre-

revised PB —

03 (Rs. 15600 ~ 39100/-) with the Grade Pay of Rs.5400/-)), on regular basis

with effect from the date he/she assumes charge of the said post.

SI. No. Name of the Officers Place of posting
1. Shri M. B. Sadre Ahmedabad
2. Smt. Archana Singh Ahmedabad
3. _Shri B. U. Nanavati Mumbai
4. Smt. Rajnish Sharma Delhi
5. Smt. Dipmala P. Mathapati Mumbai
6. Shri Birendra Jaishwal Delhi
7. Shri Hemant Khosla Delhi
8. Shri Arun Kumar - Mumbeai
9. Shri Devender Kumar Chennaij
10. Smt. Vijay Shree Delhi
11, Shri Susheel Kumar Pandey Mumbai
12, Smt. Manjusha V. Bobade Mumbai
13, Shri Ashish Kumar Pandey Delhi
14, Shri B. Rajamanickam Chennai
15. | Smt. Subasan; Purushothaman | Chennaj
16. Smt. Rama Devi Verma Mumbai
17, Shri Parag R. Bhendarkar Mumbai
18. | Shri Abhishek Kumar Pandey Delhi




19. Shri Debanjan Chakarbertty Kolkata
20. Ms. Shikha Dewan Delhi
21, Shri Amit Kumar -Delhi
22. Ms. 'Sarika Sakharam Kadam Delhi

- 23, Shri Sikandar Singh Ahmedabad
24, Shri Jeevan Kumar : Kolkata
25. Ms. Rajani Subedar Singh Mumbeai

- 26. Shri Dinesh Khurana Delhi
27. Shri Virender Singh  Delhi

- 28. Shri Mahendra Kumar Yadav Kolkata
29. Shri S. Balaji Chennai .

This order is subject to outcome of the O.A. Nos. 1362/2017. & 260/2018 filed by Shri
Kehari Singh Vs Union of India & Others in the Hon’ble CAT.

Copy to:

19
(O.P.Gup a)3“"

. Controller General of Patents, Designs and Trade Marks

~-01. All abovementioned Examiners of TM&GI. |
02.The Head of Office, TMRs Mumbai, New Delhi, Chennai, Kolkata and

Ahmedabad

03. The Head of Office, GIR, Chennai
04. The Pay & Account Officer, PAO, PDTM, Mumbai. .
05.Shri B. S. Néyak, Under Secretary of the Govt. of India. DIPP, MCI, Udhyog
Bhawan New Delhi with reference to Ministry’s file No.P-24017/29/2018-IPR-1
dated 31.01.2019 for information.

06. Personal file.
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UHET /HINFTI/eqTIR Government of India cgpdtm@nic.in :
Reastnfas v oSy U9 3gaNT HAag cgoffice-mh@nic.in
' Ministry of Commerce & Industry bsite):
PATENTS/DESIGNS / : . . (Website):
TRADE MARKS/ FATTF THEd HiFFeT vd AR e . www.ipindia.nic.in
GEOGRAPHICAL Office of The Controller General of ’
INDICATIONS Patents, Designs & Trade Marks
ftq® waar sra, Boudhik Sampada Bhavan,
. @® s, veeiw B, S. M. Road, Antop Hill,
H@$-400 037 Mumbai — 400 037, India. - :
No. F.1-2(4)/Admn/2018/ 4 QH ‘ Date: \8 -06-2018

OFfFICE ORDER

, .On the recommendation of Departmental Promotion Committee, Shri R. . Poddar, -
Upper Division Clerk, Trade Marks Registry, Kolkata is promoted to the post of Assistant’
Superintendent on regular basis in a pay of level 5 in pay matrix (prerevised pay band of Rs.

5200 - 20200 + Grade Pay of Rs. 2800/-) with effect from the date he assumes the charge of
Assistant Superintendent. ’ '

He is posted to Trade Marks Registry, Kolkata.

Shri R. S. Poddar can opt for pay fixation in terms of FR-22(1) (a)(i) pay fixation Rule.

(Om Prakash Gupta) y
Controller General of Patents, Designs and Trade Marks

Copy to:-
1. ShriR.S. Poddar, U.D.C., Trade Marks Registry, Kolkata.

2. The Head of Office o
Trade Marks Registry, Mumbai / New Delhi / Kolkata / Chennai 7/Ahmedabad. ,

3. The Accounts Officer, o
Pay & Accounts Office, Patents,ADesigns and Trade Marks, Mumbai — 400 037.

4. Office Copy

5. Guard File.
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(Email):
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(Website):
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No. F.1-2(4)/Admn/2018/

OFFIceE ORDER

Date: 01-10-2018

On the recommendation of Departmental Promotion Committee, Smt. R. Priya, Upper
Division Clerk, Trade Marks Registry, Chennai is promoted to the post of Assistant
Superintendent on regular basis in a pay of level S in pay matrix (prerevised pay band of Rs.
5200 - 20200 + Grade Pay of Rs. 2800/-) with effect from the date she assumes the charge of

Assistant Superintendent.

She is posted to Trade Marks Registry, Chennai.

Smt. R. Priya can opt for pay fixation in terms of FR-22(1) (a)(i) pay fixation Rule.

okl

(Om Prakasli Guipta

3[!4”{

Controller General of Patents, Designs and Trade Marks

Copy to:-

. Smt. R. Priya, U.D.C., Trade Marks Registry, Chennai.

2. The Head of Office

Trade Marks Registry, Mumbai / New Delhi / Kolkata / Chennai /Ahmedabad.

The Accounts Officer, '~

(98]

Pay & Accounts Office, Patents, Designs and Trade Marks, Mumbai — 400 037.

4. Office Copy

Guard File.

I
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¥ CEOGRAPHICAL Office of The Controller General of '
INDICATIONS ' Patents, Designs & Trade Marks
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Ha$-400 037 Mumbai - 400 037, India.

No. F.1-2(4)/Admn/2016/ Vo3
OFFICE ORDER

Date:\ 2 -01-2016

On the recommendation of Departmental Promotion Committee, Smt. S. B, Belwalkar,
Upper Division Clerk, Trade Marks Registry, Mumbai was promoted as Cashier on regular basis
vide Office Order No. F.1-2(4)/Admn/2015/91 dated 10-11-2015 and poste
Registry, Kolkata. Vide letter dated 08-12-2015 Simt
accept the said offer of promotion at TMR, Kolkata. The next official fr
Faroz, Upper Division Clerk, Trade Marks Registry, Mumbai

Hence Shri M. J. Faroz is promoted to the post of Cashier
PB-1 (Rs. 5,200 - 20,200) + Grade Pay of Rs. 2,800/-
charge of Cashier. He is posted as C

on regular basis in the scale of
with effect from the date he assumes the
ashier in Trade Marks Registry, Kolkata.

Shri M. J. Faroz, can opt for pay fixation in terms of FR-22(1) (a)(i) pay fixation Rule.

(Om Pra] < upk‘a})‘,“l

Controller General of Patents, Designs and Trade Marks
Copy to:-

I.'Shri M. J. Faroz, Upper Division Clerk, Trade Marks Registry, Mumbai

2. The Head of Office, Trade M

arks Registry, Mumbai / New Delhi / Kolk
/Ahmedabad.

ata / Chennaij

(OS]

The Accounts Officer, Pa

y & Accounts Office, Patents, Designs and Trade M
Mumbai - 400 037. :

arks,

4. Office Copy

wh

Guard File.
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. INTELLECTUAL

PROPERTY INDIA
PATENTS/DESIGNS/
TRADE MARKS/

. GEOGRAPHICAL o ‘ WI'\’H'\”RW/Govcrnment of India -
INDICATIONS WWW aﬁm@wm 2 ﬁa Emall)
v [ Office of The Controller G . - ceoffi IO
Icc o 1e ontro er Genera ' . goffice-mh@nic.in
T / ./ : ~ Patents, Designs & Trade Marks ' : <
@R g/ ) Boudhik Sampada Bhavan, First Floor, ERRIEH (websrte): :
rfern e § - S. M-Road, Antop Hill, : . - www.ipindia.nic.in
o -Mumbai-400037, India. o L .
No.CGIF/s/13(e)2016/ (s . - . -~ Datéd: 15.02.2016

OF‘FICE ORDTR

. On recommendatlon ofthe Departmental Promotion’ Commlttee the Competent
Authority has approved promotion of Smt. Ratan Shalya, Assistant Registrar of. Trade .
Marks and Geographical Indications to the grade of Deputy Reglstrar of Trade Marks and - -
Geographical Indications in the Pay Band PB-3 (Rs. 15,600 — 39, 100) with Grade Pay of
Rs. 7600/- on regular basis with effect from the date she assumes charge ofthe post

Smt. Ratan Shalya iIs posted as Deputy Registrar of Trade: Marl\s and
Gcographncal Indications at Trade Marks Reglstry, Kolkata. '

MS%G ..... l i f

(Om Prakash upla
Controller General of Patents,

Designs & Trade Marks

.ATo

1. Smt.. Ratan Shalya, "Assistant Registrar of Trade -Marks and” Geographical
' Indications, Trade Marks Registry, Kolkata.
- 2. The Heads of Office, Trade Marks Registry, Mumbai, New Delhl Chennar Kolkata
& Ahmedabad. ’

3. Shri B. S. Nayak, Under Secretary to the Government of Indla Mmlstry of -
Commerce & Industry, DIPP, Udyog Bhavan, New Delhi with reference to Mlnlstry
letter No. 2/4/2015-1PR-I dated 12.02.2016 — For mformatlon
The Pay & Accounts Officer, PAO, PDTM Mumbal
Personal file.: :

Office Orcer file.
Guard file.

N e
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S R (Tel): -
o i,‘022-241327}5

PROPERTY INDIA RN o BEE(F a\)
PATENTS/DESIGNS/ : ' wam:ma ' : o ' 022- 24123372‘

TRADE MARKS/

GEOGRAPHICAL ~ 9Rd ISR /Government of lndm
N ﬁD'C‘T'ON ' Frferd FRIIS (e, ees wd AR g §- W(Ema") -
: - : Office of The Controller General . .+ cgoffice- mhﬂmc -
e / e / L Patents, Designs & Trade Marks: - o
) @R g /_A ’ ‘ .Boudhik Sampada Bhavan, First.Floor, NG g'a ("YebSIIe)i o .
i1 AN . . S. M. Road, Antop Hill, ' ~. ~wwwi.ipindia.nic.in -
. : ) Mumbai-‘400037_, India. . = = . - . :
 No.CG/F/S/113(c)2016/ by o o - Dated: 15.02.2016

. OFFICE O_RJ)-ER

'On recommendation of the, Departmcnfal Promotlon Commlltee the Compelent '
Authority has approved’ promotion of. Shri R. A. Tiwari, Assistant Registrar -of Trade
- Marks and Geographical Indications to the grade of Depuly Reégistrar of Tradé Marks and - -
Ceographrcal lndrcanons in the Pay Band PB-3 (Rs. 15,600 - 39,100), Grade Pay Rs
: 7600/ .on regular basis \vnh effect from the date he assumes charge of the post. :

Shri R. A. Tiwari is posted as Dcputy Reglstrar ofTrade Marks and Geographrcal

~lndreanon< at Trade Marks Reg,lsxry Mumbai. r
- s~
: 3
(Om Prakash C}ugla)

Controller General of Patents,
Designs & Trade Marks

To

4 b Shrn R.A. TFiwari, L\ssnslant Reglstrar ofTrade Marks and G'eo‘grébhica‘l lndications
“Trade Marks Registry, Mumbai. T
" The Heads ofOff'ce Trade Marks Regrstry, Mumbal Ncw Delhl Chennal Kolkdla §

ol
" & Ahmedabad, C
3. Shri B. S. Nayak Under Secretary to the Government of lndra Mlnlslry of .=

Commerce & Industry, DIPP, Udyog Bhavan, New Delhi with reference to Mrmstry
. letter No. 2/4/2015- IPR-] dated 12.02.2016 - For mformallon :
4. The Pay & Accounts Officer, PAO, PDTM, Mumbal ‘
Personal file.
6. ‘Office Order file.
7.. Guard file.

()
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I Ministry of Commerce & Industry - . (Website): ,
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GEOGRAPHICAL . Office of The Controller General of . I '

INDICATIONS = * " Patents, Designs & Trade Marks

T e was, Boudhik Sampada Bhavan,
v¥ TR U3, vl @, S. M. Road, Antop Hill,

A . . %w$-400 037 Mumbai ~ 400 037, India. | o
No. F.1-2(4)/Admn/2016/\o Ly . - . ' ' .Date: 172.-01-2016

- OFFicE ORDER

On the recom:me'ndation of Departmental Promotion Co'mm“ittee, Smt: M. S. 'Manjrekar',
Upper Division Clerk, Trade Marks Registry, Mumbai was promoted-as Cashier on regular basis

) vide Office Order No. F.1:2(4)/Admn/2015/90 dated 10-11-2015 and posted at Trade Marks

Registry; Chennai. Vide letter dated 23-11-2015 Smt. M. S. Manjrekar conveyed her inability to

o accept the said offer of promotion at TMR, Chennai. The. next official from the panel is Shri V.
~S. Sawant, Upper Division Clerk, Trade Marks Registry, Mumbai ' o '

" Hence Shri V. S. Sawant is promoted to the pdst of Cashier on regularbasj‘s in the-scale

of PB-1 (Rs.’5,200 - 20,200) + Grade Pay of Rs. 2,800/- with effect from the date !16 assumes the

charge of Cashier. He is posted as Cashier in Trade Marks Registry, Chennai. ‘
Shri V. S. Sawant, can opt for pay fixation in terms of FAR;Z'?.'(I) (a)(i) pay fixation Rule. :

1o
(Om Prakash UWAKM ‘

Controller General of Patents, Designs and Trade Marks

Copy to:-

I. Shri V.8, Sawént', Upper Di\'/isipn‘Clerk, Trade Marks Registfy, ‘M.umba'i-

2. The Head of Office, Trade Marks .Regis‘try, Mumbai / Nei-\) Delhi / Kolkata /‘CI&ennai
/Ahmedabad. L . . : ‘
3f

The Accounts Officer, Pay & Accounts Office, Patents, Designs and Trade Marks,
“Mumbai - 400 037. : . o : '

-4 O_t‘ﬁce'Cbpy

w

. Guard File.
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| : - Mihistry of Commerce & flldllstry ' = l(Website): S
Tﬁlf)l:}ﬁflflilschS/ W ;;m WW T qu'r( ﬁ-’w ) www.ipindia.nic.in -
GEOGRAPHICAL . - Office of The Controller General of - L
INDICATIONS , - Patents, Designs & Trade Marks
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W O A, weiw fi, S. M. Road, Antop Hill,
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. No. FA2(yAdmzote 194 T - Date: 25-02-2016
| - " OFFICE ORDER |

Upper Division Clerk, Trade Marks Registry, Mumbai was promoted as Cashier on regulér basis .

vide Office Order No. F.1-2(4)/Admn/2015/104,dated, 12-01-2016 and posted at Trade Marks

- Registry; Chennai. Vide letter dated 13-01-2016 Shri V. S. Sawant conveyed his inability to - |
‘accept the said offer of promotion at TMR, Chennai. The next official from the panel is Shri

" Hence Shri D.H. Bane-is promoted to the post of Cashier on regular basis in the scale of
PB-1 (Rs. 5,200 - 20,200) + Grade Pay of Rs. 2,800/- with effect from the date he assumes the

charge of Cashier. He is posted as Cashier in Trade Marks Registry, Chennai.
* . Shri D.H: Bane, can bpt for pay ﬁxatibn ih tefrﬁs of FR'-22(I-) (a)(i) pay fixation Rule.
s
| %W I
o (Om Prakash Gupta) =~ . ‘
Controller_ General of Patents, Designs and Trade Marks
Copy to:- ’
1. Shri D.H. Bahe, Upper Di\?ision‘Clerk', Trade Mafks Registry, Mumbai

2. The Head of Office, Trade Marks Registry, Mumbai / New Delhi / Kolkata / Chenna.
" - /Ahmedabad. ' . ’ o o :

3. The Accounts Officer, Pay &. A‘Ccounts Office, Patents, Dcsighé and Trade«Ma‘rk_s,..
Mumbai - 400 037. : o . o -

4. Office Cdpy

5. Guard File.
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INDICATIONS - - . Patents, Designs & Trade Marks
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UH UR %, URiT i, S. M. Road, Antop Hill,
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No. F.1-2(4)/Admn/2016/ \4'S A -

. OFFICE ORDER

" Date: 23 -02-2016

On the recommendation of Departmental Promotion Committee, Shri M. J. Faroz, Upper --
Division Clerk, Trade Marks,Reg’ist‘ry, Mumbai was promoted as Cashier on regular basis vide - -
+ . Office Order No. F.1-2(4)/Admn/2015/103 dated 12-01-2016 "and . posted "at Trade Marks
‘Registry, Kolkata. Vide letter dated 12-02-2016 Shri M. J. Faroz conveyed his inability to accept
the said offer of promotion at TMR, Kolkata: The next official from the panel is Shri S.G.
Sawant, Upper Division Clerk, Trade Marks Registry, Mumbai. R '

-~ Hence Shri S.G. Sawant is promoted to the pést of Cashier on regular basis in the scale of
PB-1 (Rs. 5,200 - 20,200) + Grade Pay of Rs. 2,800/- with effect from the date he assumes the -
charge of Cashier. He is posted as Cashier in Trade Marks Registry, Kolkata, ' '

Sh'ri S.G. Sawant, can opt for pay ﬁxatién in terms of FR-22(1) (a)(i) pay fixation Rule. -

- (Om Prakash Gupta) ‘
Controller General of Patents, Designs and Trade Marks

. Copy to:-
I. Shri S.G. Sawant, Uppér Division Clerk, Trade Marks Registry, Mumbai

. 2. The Head of Office, Trade Marks Registry, Mumbai / New Delhi / Kolkata-/ Chennai
- . /Ahmedabad. ' o , S

. 3. The Accounts Officer, Pay & Accounts Off'lce, Patents, Designs and Trade Mla'rks, :
Mumbai - 400 037. : . ' ‘

4. Office Copy

5. Guard File,



mailto:cgpdtm@nic.in
mailto:cgoffice-mh@nic.in

a 022-24132735
022-24123311

(Fax):
& 022-24123322
022-24172288

nfellectual X
© Propenrty India

: (Email):
T | RN/ Government of India cgpdtm@nic.in
SAMRE T ST wd 3T AT cgoffice-mh@nic.in
. Ministry of Commerce & Industry (Website):
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EC;)G RAPHICAL OffTice of The Controller General of
INDICATIONS Patents, Designs & Trade Marks
WfteF waar waq, Boudhik Sampada Bhavan,
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‘ Huk-400 037 Mumbai — 400 037, India. .
No! F.1-2(4)/Admn/2016/ 5 Date: O\ \ o146

OFFICE ORDER

: On the recommendation of Departmental Promotion Committee, Ms. U.S. Chavan,
Asgsistant Superintendent, Trade Marks Registry, Mumbai is promoted to the post of Office
Superintendent on regular basis in the scale of pay band. of Rs. 9,300 — 34,800 + Grade Pay of
Rs.4,200/- with effect from the date she assumes the charge of Office Superintendent.

She is pested as Office Superintendent of Trade Marks & GI in Trade Marks Registry,
Mumbai.

Ms. U.S. Chavan can opt for pay fixation in terms of FR-22(1) (a)(i) pay fixation Rule.

r

(Om Prak ‘/upta)
Controller General of Patents, Designs and Trade Marks
Copy to:-
1. Ms. U.S. Chavan, Assistant Superintendent, Trade Marks Registry, Mumbai

2. The Head of Office
Trade Marks Registry, Mumbai / New Delhi / Kolkata / Chennai /Ahmedabad.

3. The Accounts Officer,
Pay & Accounts Office, Patents, Designs and Trade Marks, Mumbai — 400 037.

4. Office Copy

5. Guard File.
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Government of India
Ministry of Commerce & Industry
ANFATTF vFFq HAFET v TR e
Office of The Controller General of

Patents, Designs & Trade Marks
WMtew waar a4, Boudhik Sampada Bhavan,

TR oH 0%, veew fiw, S. M. Road, Antop Hill,

H$-400 037 Mumbai — 400 037, India.

(Tel):

(Fax):

& 022-24132735
022-24123311

& 022-24123322
022-24172288
(Email):

cgoffice-mh@nic.in

{Website):
www.ipindia.nic.in

Copy tr:-

Rule.

4} [Office Copy

5| Guard File,

On the recommendation of Departmental Pr
;’-\ss'st?nt Superintendent, Trade Marks Registry,
Examiner of Trade Marks & GI on regular basis in
Grajl; ay of Rs. 4,200/~ with effect from the date
of Trade Marks & GI.

. F.1-2(4)/Admn/2016/ 6

OFFICE ORDER

(Om Prakasi
Controller General of Patents;

2 [The Head of Office
Trade Marks Registry,

3l {The Accounts Officer, .
Pay & Accounts Office, Patents, Designs and Trade Marks, Mumbai - 400 037.

Date: o io‘-(l 16

omotion Committee, Shri Sanjeev Sharma,
Delhi is promoted to the post of Assistant
the scale of pay band of Rs. 9,300 — 34,800 +
he assumes the charge of Assistant Examiner

He is posted as Assistant Examiner of Trade Marks & GI in Trade Marks Registry, Delhi.

Shri Sanjeev Sharma can opt for pay fixation in terms of FR;22(I) (a)(i) pay fixation

X /
upta) .
esfgns and Trade Marks

Il. |Shri Sanjeev Sharma, Assistant Superintendent, Trade Marks Registry, Delhi

Mumbai / New Delhi / Kolkata / Chennai /Ahmedabad. -
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Rerty India

[T/ Government of India
Ministry of Commerce & Industry
FRAT AFfATTS g ¥R FET v @WaR R
Office of The Controller General of
Patents, Designs & Trade Marks
@iftew w9er s, Boudhik Sampada Bhavan,
¥ vH U3, viw ¥, S. M. Road, Antop Hill,

Ha§-400 037 Mumbai — 400 037, India.

(Website):
wwyw.ipindia.nic.in

GRAPHICAL

No

Exd
Grg
of 1

- Coy

F.1-2(4)/Admn/2016/ 0}

Asdi

Date: oilog‘!b
OFrrice ORDER

On the recommendation of Departmental Promotion Committee, Shri S. A. Khandare,
ant Superintendent, Trade Marks Registry, Mumbai is promoted to the post of Assistant

iminer of Trade Marks & GI on regular basis in the scale of pay band of Rs. 9,300 — 34,800 +
de Pay of Rs. 4,200/- with effect from the date he assumes the charge of Assistant Examiner
‘rade Marks & GI. :

He is posted as Assistant Examiner of Trade Marks & Gl in Trade Marks Registry,

noai. :

Shri S. A. Khandare can opt for pay fixation in terms of FR-22(1) (a)(i) pay fixation

(Om Prgig

‘Controller General of Patents, Designs and Trade Marks

yo:- -

Shri S. A. Khandare, Assistant Superintendent, Trade Marks Registry, Mumbai

The Head of Office _
Trade Marks Registry, Mumbai / New Delhi / Kolkata / Chennai /Ahmedabad.

The Accounts Officer,
Pay & Accounts Office, Patents, Designs and Trade Marks, Mumbai — 400 037.

Office Copy

Guard File,
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EOGRAPHICAL Office of The Controller Generg] of

INDICATIONS Patents, Designs & Trage Marks

i WM wwey sy, Boudhik Sampada Bhavan,
; UH U %, ueefy &=, S. M. Road, Antop Hill,
' [@$-400 037 Mumba; =400 037, India.

No| F.1-2(4)/Ad11111/2016/<:8
[ ' ‘
|

vi"sién Clerk, Trade Marks Registry, Mumbaj is promoted to the post of Assistant Examiner of
ade Marks & G on regular basis in the scale of pay band of Rs. 9,300 - 34,800 + Grade Pay of
-14,200/- with effect from the date he assumes the charge of Assistant Examiner of Trade

The Head of Office -
Trade Marks Registry, Mumbai / New Delhi/ Kolkata / Chennai /Ahmedabad.

The Accounts Officer, _ :
Pay & Accounts Office, Patents, Designs and Trade Marks, Mumbaj - 400 037.

Office Copy

Guard File.
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(Fax):
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Intellectuat .
Property India

. (Email);
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GEOGRAPHICAL OfTice of The Controller General of
INDICATIONS Patents, Designs & Trade Marks
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: @$-400 037 Mumbai — 400 037, India.
No. F.1-2(4)/Admn/2016/ o9 , Date: o) Vf._;-.»;,, m,

OFFICE ORDER
On the recommendation of Departmental Promotion Committee, Shri V.K. Date, Cashier,
Trade Marks Registry, Mumbai s transfer to the post of Assistant Superintendent on regular

basis in the scale of pay band of Rs, 5,200 - 20,200 + Grade Pay of Rs. 2,800/- with effect from
the date he assumes the charge of Assistant Superintendent.

- He is posted as Assistant Superintendent in Trade Marks Registry, Mumbai.

Shri V.K. Date can opt for pay fixation in terms of FR-22(1) (a)(i) pay fixation Rule.

(Om Przgﬂs

Controller General of Paten

4

ipta)
> Destgns and Trade Marks

Copy to:-
1. Shri VK. Date, Cashier, Trade Marks Registry, Mumbaj

2. The Head of Office
Trade Marks Registry, Mumbai / New Delhi/ Kolkata / Chennai /Ahmedabad.

3. The Accounts Officer,
Pay & Accounts Office, Patents, Designs and Trade Marks, Mumbai - 400 037.

4. Office Copy -

5. Guard File.
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|

(Email);
IR Government of India cgpdtm@nic.in .
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EI\JTS/DESIGNS/ Ministry_of Commerce & Ipdustry ' (Webs:it‘.:): o
D!«f MARKS / ey AEfaas e IfRFeT vF =R e www.ipindia.nic.in

RAPHICAL Office of The Controller General of :
CATIONS Patents, Designs & Trade Marks

[ @Mtew wyar srae, Boudhik Sampada Bhavan,

TH UH W, wiw e, S. M. Road, Antop Hill,
' He$-400 037 Mumbai — 400 037, India.
- F.1-2(4)/Admn/2016/ |o Date: oj i i !|':.|; #

OFriceE ORDER

basis

l.

i

Trade Marks Registry, New Delhi is transfer to the post of Assistant Su

On the recommendation of Departmental Promotion Committee, Shri Satbir, Cashier,
perintendent on regular

in the scale of pay band of Rs. 5,200 - 20,200 + Grade Pay of Rs. 2,800/- with effect from
the date he assumes the charge of Assistant Superintendent.

!.He is posted as Assistant Superintendent in Trade Marks Registry, New Delhi.

Shri Satbir can opt for pay fixation in terms of FR-22(1) (a)(i) pay fixation Rule.

o,
(Om Prakash-Gupta)

Controller General of Patents, Designs and Trade Marks

- Copj to:-

{Shri Satbir, Cashier, Trade Marks Registry, New Delhi

'The Head of Office

k.
‘ Trade Marks Registry, Mumbai / New Delhij / Kolkata / Chennai /Ahmedabad.
3 [The Accounts Officer, .
Pay & Accounts Office, Patents, Designs and Trade Marks, Mumbai - 400 037.
Office Copy

4

5 |Guard File.
|
|
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GH O:GRAPHICAL Office of The Controller General of
DICATIONS Patents, Designs & Trade Marks
: #few wagr s@a, Boudhik Sampada Bhavan,
i v UH W%, veeiw R+, S. M. Road, Antop Hill,
31?3-400 037 Mumbai - 400 037, India.
) F.1-2(4)/Admn/2016/ 1| Date: ¢i [ivky |1
|

Orrice ORDER

i On the recommendation of Departmental Promotion Committee, Shri D.T. Jiwanapurkar,
>per Division Clerk, Trade Marks Registry, Mumbai is promoted to the post of Assistant
permtendent on regular basis in the scale of pay band of Rs. 5,200 — 20,200 + Grade Pay of

2 800/- with effect from the date he assumes the charge of Assistant Superintendent.
i

‘ He is posted as Assistant Superintendent in Trade Marks Registry, Mumbai.
|

! Shri D.T. Jiwanapurkar can opt for pay fixation in terms of FR-22(1) (a)(i) pay fixation

Rule.
| ;
il
(Om Pr upta)
‘Controller General of Paterf(s, Désigns and Trade Marks
Copy to:-
1]. Shri D.T. Jiwanapurkar, Upper Division Clerk, Trade Marks Registry, Mumbai
2. The Head of Office

Trade Marks Registry, Mumbai / New Delhi/ Kolkata / Chennai /Ahmedabad.

: 3. The Accounts Officer,
Pay’& Accounts Office, Patents, Designs and Trade Marks, Mumbai — 400 037.

4. Office Copy

'3 Guard File,
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SRR, (Tel):
= & 02224132735
022-24123311
Afafr weu, (Fax): '
::\Tl_\re:{lelctual & 022-24123322
Property India 022-24172288
. (Email):
TEE) A RFER/aTaR Government of India cgpdtm@nic.in
Ry g9 m va' m W ceoffice-mh@nic.in
: ’ crne ) Ministry of Commerce & Industry (Website):
?ﬁ:,l\é{'l;\il‘i)lsﬁlsc/l\S/ FAET AEAGTF UFET NNFET T =R Rresr www.ipindia.nic.in
GEOEI;{APHICAL ' Office of The Controller General of
INDICATIONS : Patents, Designs & Trade Marks
' @tfitaw waar saw, Boudhik Sampada Bhavan,
T R U3, v R, S. M. Road, Antop Hill,
~_#w§-400 037 Mumbai — 400 037, India.
No. F.1-2(4)/Admn/2016/ | 2- . Date: oj )oq[ N

,|
| - OFFICE ORDER

On the recommendation of Departmental Promotion Committee, Shri R. Mohan Kumar,
Lowegr |Division Clerk, Trade Marks Registry, Chennai is promoted as Upper Division Clerk
undef Plan on regular basis in the scale of pay band of Rs. 5,200 - 20,200 + Grade Pay of Rs.
2,400/-|with effect from the date he assumes the charge of Upper Division Clerk.

He is posted as Upper Division Clerk in Trade Marks Registry, Chennai.

~IShri R. Mohan Kumar can opt for pay fixation in terms of FR-22(1) (a)(i) pay fixation

Rule] |
I
(Om Prdkash- Guipta)
Controller General of Paters, Designs and Trade Marks
Copy to:-

1{ Shri R. Mohan Kumar, Lower Division Clerk, Trade Marks Regiétry, Chennai,

2} [The Head of Office
Trade Marks Registry, Mumbai / New Delhi / Kolkata / Chennai /Ahmedabad.

3 iThe Accounts Ofﬁcer, '

Pay & Accounts Office, Patents, Designs and Trade Marks, Mumbai - 400 037.
| :

4, |Ofﬁce'Copy

5| Guard File.
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. GEOGRAPHICAL Office of The Controller General of :
INDICATIONS : Patents, Designs & Trade Marks
. Wfta® wwar s, Boudhik Sampada Bhavan,
e . @ TR, TR {4, S. M. Road, Antop Hill, _
, - #wk-400 037 Mumbai 400037, India. N
No.F.1-2(4)/Admn/2016/ | & . _ Dite: o/ ]ok|i4

OFFICE ORDER

On the recommendation of Departmental Promotion Committee, Shri Chunnu Kumar,
Lower Division Clerk, Trade Marks Registry, kot/cATA is promoted as Upper Division Clerk
under plan Pon regular basis in the scale of pay band of Rs. 5,200 - 20,200 + Grade Pay of Rs.
2,400/- with effect from the date he assumes the charge of Upper Division Clerk.

He is posted as Upper Division Clerk in Trade Marks Regiétry, Kolkata.

Shri Chunnu Kumar can opt for pay fixation in terms of FR-22(1) (a)(i) pay fixation
Rule.

‘ (Om Prakash-Gupta)
Controller General of Patefffs, DeSigns and Trade Marks

Copy.to:-
.' B .o e T . . ' gﬂz P
L/('Shri Chunnu Kumar, Lower Division Clerk, Trade Marks Registry, " .".720 2

2. The Head of Office '
Trade Marks Registry, Mumbai / New Delhi / Kolkata / Chennai /Ahmedabad.

3. The Accounts Officer, : .
Pay & Accounts Office, Patents, Designs and Trade Marks, Mumbai — 400 037. -

4. Office Copy

5. Guard File.

g



mailto:cgpdtm@nic.in
mailto:cgoffice-mh@nic.in
http://www.ir.indill.nic.in

(Tel): , ,
B 022-24132735
022-24123311

(Fax): .
Mellectual & 022-24]23322
perty India 022-24172288
’ . : © (Email):
13w : Government of India cegpdtm@nic.in
Rt wFa . T ea wq 32T g . ~ cgoffice-mh@nic.in
' A . Ministry of Commerce & Industry | (Website):
?g;i;%Tﬁ(B:,S(ISG/NS/ FIET AERAETE vEE ¥ eT Td AnR R “'v‘"w.ipimlin.nic.in ,
- GEOGRAPHICAL - . Office of The Controller General of : '
INDICATIONS 4 ' . Patents, Designs & Trade Marks
s o ' atftew wagr wad, Boudhik Sampada Bhavan,
vy vA U%, v ", S. M. Road, Antop Hill,
| L #a$-400 037 Mumbai — 400 037, India.
N§. F-1-2(4)/Admn/2016/ |5 ‘ "~ Date: o |ok| )¢
" OFFICE ORDER
: On the racommendation of Departmental Promotion Committee, Shri P.S. Sawant, Lower
Division Clerk, Trade Marks Registry, Mumbai is promoted as Upper Division Clerk on regular

basi% in the scale of pay band of Rs. 5,200 - 20,200 + Grade Pay of Rs. 2,400/- with effect from
the date he assumes the charge of Upper Division Clerk.

~ He is posted as Upper Division Clerk in Trade Marks Registry, Mumbai.
~ Shri P.S. Sawant can opt for pay ﬁxati‘on.in terms of FR-22(1),(a)(i) pay fixation Rule;

«.@mfgﬁéﬁgf«‘ .

‘ Controller G¢heral of Patertfs, Designs and Trade Marks

Cobpy to:-”_

1. ShriP.S. Sawant, Lower Division Clerk, Trade Marks Registry, Mumbai.

). The Head of Office. - —
Trade Mzrks Registry, Mumbai / New Delhi / Kolkata / Chennai /Ahmedabad.

3. The Accounts Officer, ' 4 | -

Pay & Accounts Office, Patents, Designs and Trade Marks, Mumbai - 400 037.
4. Office Copy | - |

S. Guard File.



http://www.ipindia.nic.in
mailto:cgpdtm@nic.in
mailto:cgoffice-mh@nic.in

0

[
\
B

4
[e
§

-~

Fant
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T (Tel: <
. B 022-24132735°
’ 022-24123311
: (Fax):
A atlectual C& 022-24123322 .
Property India ' 02224172288
. i . o : ’ . ) _— - (Email):
U /3fRFeazaarR ' Government of India : cepdim@nic.in * -
feresr/sitmi e ¥ ST vF 3eQT Ty 4 _ “cgoffice-mh@nic.in
i : Ministry of Commerce & Industry - (Website): ‘
;iﬁgﬁlﬁfgﬁlsc/NS/ . FOTET REIfaT s vwew 3@3,717 Ud TG e www.ipin(lin.nic._in o
. 2E:OGRAPHICAL Office of Tlie Controller General of ‘ ~
%pICATIONS Patents, Designs & Trade Marks
; S - atfteF wwer swd, Boudhik Sampada Bhavan,
b U UH W%, weelw e, S. M. Road, Antop Hill,
P - H{#@$-400 037 Mumbai — 400 037, India. o
No. F.1-2(4)/Adimn/2016/ el . - Date: (. -04-2016

o - - OFFICE ORDER

, ;' On the recommendation of Departmental Promotion Cor'nmittée,v Shri C. Manoj Kumar,

" Upper Division Clerk, Trade Marks Registry, Mumbai was promoted as Cashier on regular basis .

ide Office Order No. F.1-2(4)/Admn/20]6/436'dated-1 1-03-2016 and posted at. Trade Marks

-Registry, Chennai. Vide letter dated 21-03-2016 Shri C. Manoj Kumar conveyed his inability to

ccept the said.offer of promotion at. TMR, Chennai. The next official from the panel is Shri S. .

>fi'cil1ar, Upper Division Clerk, Trade Marks Registry, Chennai.

! . . : : . o

| Hence Shri S. Sridhar is promoted to the post of Cashier on regular basis in the scale of
'Br1.(Rs. 5,200 - 20,200) + Grade Pay of Rs. 2,800/- with effect from the date he assumes the
harge of Cashier. He is posted as Cashier in Trade Marks Registry, Chennai. '

[

i Shri S Sridhar, can opt for pay fixation in terms ofFR-‘22(])' (a)(i) pay ﬁxation Rule. -

’

- o  (Om Pigkash cfr,i}‘ak *

| - Controlle; General of Patents, Designs'and Trade Marks
Lopy to:- ' ' - ”
A

I." Shri §. Sridhar, Upper Division Clerk, Trade Marks Registry, Chennai.

f
] .
IZ. The Head of Office, Trade Marks Registry, Mumbaj / New Delhi / Kolkata / Chennai
i /Ahmedabad. S :

3 The Accounts Officer, Pay & Accounts Office, Patents, Designs and Trade Marks,
Mumbai—'400 037. o . S
4. Office Copy -

5. Guard File.
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GEOGRAPHICAL . - Office of The Controller General of :

INDI’CATIONS : " Patents, Designs & Trade Marks

WMtew wuar sraw, Boudhik Sampada Bhavan,
A T ¥, weia R, S. M. Road, Antop Hill,
i #@§-400 037 Mumbai — 400 037, India. e
Ng. F.1-2(4)/Admn/2016/ 144 . ‘ Date: 0 & -04-2016

| "OFFICE ORDER

| On the recommendation of Departmental Promotion Committee, Shri S.P. Gherde, Upper

Diyision Clerk, Trade Marks Registry, Mumbai was promoted as Cashier on regular basis vide
' OFﬁc:e' Order No. F.1-2(4)/Admn/2016/435 dated 11-03-2016 and posted at Trade Marks
Regiftry, Kolkata. Vide letter dated 29-02-2016 Shri S.P. Gherde conveyed his inability to
~acgept the said offer of promotion at TMR, Kolkata. The next official from the panel is Shri V.
B. Chendwankar, Upper Division Clerk, Trade Marks Registry, Mumbai. '

" | Hence Shri V.-B. Chendwankar is promoted to't‘he post of Cashier on regﬁlar basis in the
scqle| of PB-1 (Rs. 5,200 --20,200) + Grade Pay of Rs. 2,800/- with effect from the date he -
asspimes the charge of Cashier. He is posted as Cashier in Trade Marks Registry, Kolkata.

Shri V. B. Chendwankar., can oi)t for pay fixation in terms of FR-22(1) (a)(i) pay fixation

Rule.| . '
9@4{5_/
; G‘ I fu] it
; . (Om Prakash Gupta
, Controller General of Patents, Designs and Trade Marks
Copy|to:-

2. Shri V, B.'Chendwankar, Uppef Division Clerk, Trade Marks Iiegistry, Mumbai -

3.1 The Head of Of'ﬁce,.Trade Marks Registry, Mumbai / New Delhi / Kolkata / Chennai
/Ahmedabad. - -~ » |

e The Accounts Officer, Pay & Accounts Office, Patents, Designs and Trade Marks., .
" | Mumbai - 400 037. : :

b.| Office Copy

Guara File.

h"A)
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Date: 0 -04-2016
- OFFICE ORDER ‘

i On the recommendation of Departmental Promotion Committee, Shri'S.P. Gherde, Upper
ivision Clerk, Trade Marks Registry, Mumbai was promoted as Cashier on regular basis vide
ffice Order No. F.1-2(4)/Admn/2016/435 dated 11-03-2016 and posted at Trade Marks
egistry, Kolkata. Vide letter dated 29-02-2016 Shri S.P. Gherde conveyed his inability to
cept the said offer of promotion at TMR, Kolkata. The next official from the panel is Shri V.
- Chendwankar, Upper Division Clerk, Trade Marks Registry, Mumbai.

| Hence Shri V. B. Chendwankar is promoted to the post of Cashier on regular basis in the

‘ scal:e of PB-1 (Rs. 5,200 - 20,200) + Grade Pay of Rs. 2,800/- with effect from the date he.
. assu;mes the charge of Cashier. He is posted as Cashier in Trade Marks Registry, Kolkata. .

: Shr»i' V.B. Chendwankar, can opt' for pay fixation in terms of FR-22(1) (a)(i) pay fixation

bpy to:-
2. Shri V. B. Chendwankar, Upper Division Clerk, Trade Marks Registry, Mumbai

3. The Head of Office, Trade Marks Registry, Mumbai / New Delhi / Kolk

ata / Chennai
/Ahmedabad.

+. -The Accounts’ Officer, Pay & Accountg-Ofﬁée, Patents, Designé and Trade Marks,
- Mumbai - 400 037, . ’
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EDGRAPHICAL Office of The Controller General of
lNDiICATIONS , Patents, Designs & Trade Marks
! .@tfte® wuer saw, Boudhik Sampada Bhavan,
!» w¥ F A, weelw f, S. M. Road, Antop Hill,
¥ | #a$-400 037 Mumbai — 400 037, India. . - .
Noj € G/NGE/TMR/PRO MTS/2016/ 2.9 % ' Date: 20-04-2016
'Tog :
The Head of Office
Trgde Marks Registry,
Mymbai.
Sub:- Acceptance of promotion to the post of Cashier at TMR, Kolkata in respect of
' Shri V. B. Chendwankar U.D. Clerk. -regardmg '
| A
Sirf
| With reference to the above subject, I am directed to inform you that the Controller -
Geperal of Patents, Designs and Trade Marks has approved the acceptance of promotion to the -

postchashler at TMR Kolkata of Shri V. B. Chendwankar U. D. Clerk.

You are therefore requested to relleve Shri V. B. Chendwankar lmmedlately from his
as per rule.

This is for your kind information and necessary action.
Yours faithfully,

Lol

(S. K. Pandey
Deputy Reg|strar of Trade Marks & Gl
Olo. CGPDTM
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Intellectual
Property India

| R /aEeeEr : Government of India -
- Reantafas s OIS vF 3@ FAEY
o : Ministry of Commerce & Industry '
PATENTS/DESIGNS / g AORTEE TR 30FET v sar R
TRADE MARKS / :
‘GEOGRAPHICAL Office of The Controller General of
INDICATIONS | - Patents, Designs & Trade Marks

@iftew wuer s, Boudhlk Sampada Bhavan,
. T® " I3, W= R, S. M. Road, Antop Hill,
' :FQ -400 037 Mumbai —400 037, India.

(Tel): - . o
- @ 022-24132735
. 022-24123311
(Fax): : )
- & 022-24123322
: o 022-24172288
- (Email): ‘ ' :
“cgoffice-mh@nic.in
{Website):

Www.ipindia.nic.in

No. CG/NGE/TMR/DEPT EXAM/2016/ \? o

CIRCULAR
Shrr S Jayakumar M.T.S. Trade Marks Registry,

Date: \% -06-2016

Chennal declared to have passed the -

Departmental Competmve Examination for the selection and promotion to the post of Lower

Dlvrsron Clerk held on 29t Aprrl 2016. Shri S. Jayakumar obtalned 56 marks out of 100.

(Om PW

Controller General of Paten‘ls/l‘l)‘(e

Copy forwarded.to

L

Head of Office,
Trade Marks Reglstry

- Mumbai, Chennai, Kolkata, New Delhi, Ahmedabad

Office Copy
Guard File.

s\%fl&lnd Trade Marks
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(Fax):
Intellectual & 022-24123322
Property India - 022-24172288
’ . ' A (Email):
BERARRE LU LTI I : Government of India : o © capdtm@nic.in
" R RYE W : arforsT (’3’ m PRI L : cgoffice-mh@nic.in
Ministry of Commerce & Industry - (Websnte) ”
ATENTS/DESI
’[l)'.RADTE RSTA,fEIS(S(;/NS/ FTET AFAATE tFew ¥fhweq v =R ﬁm : | www, lnmdm nic.in
"GEOGRAPHICAL Office of The Controller General of :
" INDICATIONS Patents, Designs & Trade Marks
T #Mfta® Hwar arad, Boudhik Sampada Bhavan,
TH N I3, vy R, S, M. Road, Antop Hill,
' #@§-400 037 Mumbai — 400 037, India. A ' ,
' No. CG;’F/5/1(6)(b)/2016/J78 , ‘ Date: 16-06-2016

OFFICE ORDER

. On the recommendation of Departmental Promotlon Committee, Shrl N. K. Verma
Assistant Examiner of Trade Marks and Geographical Indlcatlons Trade Marks Reglstry,
Ahmedabad is promoted and posted at the same station as Examiner of Trade Marks and
Geographical Indications (Group ‘B’ Gazetted) on regular basis in the scale of pay band of Rs.

- 9,300 - 34,800 + Grade Pay of Rs. 4,600/- against plan post SUbJCCt to contmuatlon of these posts

~with effect from the date he assumes the charge of post

Shri N. K. Verma can opt for pay fi fixation i in terms of FR-22(1) (a)(l) pay f'xatlon Rule

/ : :
4' L (’Lﬁ'\l(’

" (Om Prak sh Gu&) ta) - _

Controller General of Patents, Designs and Trade Marks

e

- Copy to:- '

I. Shri.N. K. Verma, Assistant Examiner of. Trade Marks and Geographical Indications,
~ Trade Marks Registry, Ahmedabad

2. The Head of Office-
Trade Marks Reglstry, Mumbai /New Delhi / Kolkata / Chennai /Ahmedabad

3. The Accounts Officer,
Pay & Accounts Office, Patents, Designs and Trade Marks, Mumbai - 400 037.

4. Personal File

5. Guard File.
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- (Tel):

B 022-24132735
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GEOGRAPHICAL - Office of The Controller General of : :
INDICATIONS S ‘Patents, Designs & Trade Marks
: atitew waar s@e, Boudhik Sampada Bhavan,
TH wH 3, =g R, S. M. Road, Antop Hill, -
_ A L He£-400 037 Mumbai — 400 037, India. ’ o '
No. CG/F/5/1(6)(b)/2016/ /§%_ o . Date: 16-06-2016

OFFICE ORDER

On the recommendation of Departmental Promotion Committee, Smt. Lalita Rajaraman,
Assistant Examiner of. Trade Marks and Geographical Indications, Trade Marks Registry,

Chennai is promoted and posted at the same station as Examiner of Trade Marks and

Geographical Indications (Group ‘B’ Gazetted) on regular basis in the scale of pay band of Rs.
9,300 - 34,800 + Grade Pay of Rs. 4,600/- against plan post subject to continuation of these posts
with effect from the date she assumes the charge of post. C

Smt. Lalita Rajaraman can opt for pay fixation in terms of FR-22(1) (a)(i) pay fixation

Rule.
SR
T Tl
o (Om Prakash Gupta
_ ~ Controller General of Patents, Designs and Trade Marks
Copy to:- o ' ) %

I. Smt. Lalita Rajaraman, Assistant Examiner of Trade Marks and Geographical
Indications, Trade Marks Registry, Chennai. ' :

2. The Head of Office o -
- Trade Marks Registry, Mumbai / New Delhi / Kolkata / Chennai /Ahmedabad.

3. The Accounts Officer, - .
Pay & Accounts Office, Patents, Designs and Trade Marks, Mumbai — 400 037. -

4. Personal File

5. Guard File.
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P Ministry of Commerce & Industry (Website): |
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. GEOGRAPHICAL Office of The Controller General of : -
INDICATIONS = .~ Patents, Designs & Trade Marks
@itz waer s@=, Boudhik Sampada Bhavan,
W TH U3, veerw R, S. M. Road, Antop Hill,
- . _ zl‘—ag-4oo 037 Mumbai - 400 037, India.
~ No. CG/F/5/1(6)(b)/2016/ /3 / Date: 16-06-2016 -

OFFICE ORDER

On the recommendation of Departmental Promotion Committee, Shri Ravinder Kumar,

. Assistant Examiner of Trade Marks and Geographical Indications, Trade Marks Registry, New

Delhi is promoted and posted at the same station as Examiner of Trade Marks and Geographical’

. Indications (Group ‘B’ Gagzetted) on regular basis in the scale of pay band of Rs. 9,300 - 34,800

+ Grade Pay of Rs. 4,600/~ against plan post subject to continuation of these posts with effect
from the date he assumes the charge of post. '

~ Shri Ravinder Kumar can opt for pay fixation in terms of FR-22(1) (a)(i) pay fixation

. ‘v:.; 1(}: >
: (Om Prakash Gupta
Controller General of Patents, Designs and Trade Marks .
- Copy to:- - o o : _ : (o -

‘1. Shri Ravinder Kumar, Assistant. Examiner of Trade Marks and Geographical Indications,
- Trade Marks Registry, New Delhi.

2. The Head of Office , :
Trade Marks Registry, Mumbai / New Delhi / Kolkata / Chennai /Ahmedabad.

3. The Accounts Officer, ,
Pay & Accounts Office, Patents, Designs and Trade Marks, Mumbai — 400 037.

4. Persdnal File

5. Guard File.
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GEOGRAPHICAL OfTice of The Controller General of
INDICATIONS A " Patents, Designs & Trade Marks
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TH UH U3, veeg e, S. M. Road, Antop Hill,
_ g‘a‘# -400 037 Mumbai — 400 037, India. : . -
No. CG/F/5/1(6)(b)/2016/1530 - Date: 16-06-2016

OFFICE ORDER

On the recommendatlon of Departmental Promotion Commlttee Shri S. Sahay, Assistant
Examiner of Trade Marks and Geographlcal Indications, Trade Marks Registry, Mumbai is
promoted and posted at the same station as.Examiner of Trade Marks and Geographical
Indications (Group ‘B’ Gazetted) on regular basis in the scale of | pay band of Rs. 9,300 - 34,800
-+ Grade Pay of Rs. 4,600/- against plan post subject to contmuatlon ofthese posts with effect
from the date he assumes the charge of post.

T,

Shri'S. Sahay can opt for pay fixation in terms.of FR-22(1) (a)(i) pay fixation Rule.

-

A Hc

(Om Prakash Gu;jtag A
Controller General of Patents, Designs and Trade Marks

Copy to:- L - o | oY

1. Shri S. Sahay, Assistant. Exammer of Trade Marks and Geographical Indlcatnons Trade
Marks Registry, Mumbai. ‘ ‘ T

The Head of Office-
Trade Marks Reglstry, Mumbeai / New Delhi / Kolkata / Chennan /Ahmedabad

3. The Accounts Officer, ' _
Pay & Accounts Office, Patents, Designs and Trade Marks, Mumbal 400 037.

4. Personal File-

~ 5., Guard File.

*iu;i‘s ae e
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" GEOGRAPHICAL Office of The Controller General of ‘ :
INDICATIONS ' Patents, Designs & Trade Marks
#MtzF wwer @, Boudhik Sampada Bhavan,
vH H 3, veiw R4, S. M. Road, Antop Hill,
o 1i1'$’-400 037 Mumbai - 400 037, India. ‘
~ No. CG/F/5/1(6)(b)/2016/779 ‘ . Date: 16-06-2016

OFFICE ORDER

On the recommendation of Departmental Promotion Committee, Shri D. T. Kamble,
Assistant Examiner of Trade Marks and Geographical Indications, Trade Marks Registry,
Mumbai is promoted and posted at the same station as Examiner ‘of Trade Marks and
Geographical Indications (Group ‘B’ Gazetted) on regular basis in the scale of pay band of Rs.
9,300 - 34,800 + Grade Pay of Rs. 4,600/~ against plan post subject to continuation of these posts
with effect from the date he assumes the charge of post. » ’ ‘

Shri D. T. Kamble can opt for pay fixation in terms of FR-22(1) (a)(i) pay fixation Rule.

ety
(Om Prgm e

Controller General of Patents, Designs and Trade Marks

Copy to:- ‘ _ . R

H

[. Shri D. T. Kamble, Assistant Examiner of Trade Marks and Geographical Indications
Trade Marks Registry, Mumbai. : »

The Head of Office ‘
Trade Marks Registry, Mumbai / New Delhi / Kolkata / Chennai /Ahmedabad.

3. The Accouﬁts'Ofﬁcer, ‘ o
Pay & Accounts Office, Patents, Designs and Trade Marks, Mumbai — 400 037.

4. Personal File . .

5. Guard File.
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GEOGRAPHICAL Office of The Controller General of
INDICATIONS 4 Patents, Designs & Trade Marks
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TH wH 3, wRiw 4, S. M. Road, Antop Hill,
: Hw§-400 037 Mumbai — 400 037, India.
No. CG/F/5/1(6)(b)/2016//8 3 Date: 16-06-2016

OFFICcE ORDER

On the recommendation of Departmental Promotion Committee, Smt. Kapila K.
Makhwana, Assistant Examiner of Trade Marks and Geographical Indications, Trade Marks
Registry, Ahmedabad is promoted and posted at the same station as Examiner of Trade Marks
and Geographical Indications (Group ‘B’ Gazetted) on regular basis in the scale of pay band of
Rs. 9,300 - 34,800 + Grade Pay of Rs. 4,600/- against plan post subject to continuation of these
posts with effect from the date she assumes the charge of post.

Smt. Kapila K. Makhwana can opt for pay fixation in terms of FR-22(1) (a)(i) pay
fixation Rule.

1 5/(‘/7\'1’; ’
ALK
’ (Om Prakas Gup‘ta;
Controller General of Patents, Designs and Trade Marks

Copy to:- ' | e

l. Smt. K'apila‘ K Makhwana, Assistant Examiner of Trade Marks and Geographical
Indications, Trade Marks Registry, Ahmedabad.

2. The Head of Office
Trade Marks Registry, Mumbai / New Delhi / Kolkata / Chennai /Ahmedabad.

3. The Accounts Officer,
Pay & Accounts Office, Patents, Designs and Trade Marks, Mumbai — 400 037.

4. Personal File

5. Guard File.
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GEOGRAPHICAL Office of The Controller General of
INDICATIONS Patents, Designs & Trade Marks

S ‘ @tftes wuar sra, Boudhik Sampada Bhavan, -
TH UH 0%, v R, S. M. Road, Antop Hill,
: . 31'75-400 037. Mumbai — 400 037, India. »
No. F.1-2(d)/Admn/2016/9.<. . A .. Date: 9 -07-2016

'OFFICE O-RDER

Shri B. Ramamurthn was promoted as Upper Division Clerk on regular basis under plan.

'V|de Office Order No. F.I 2(4)/Admn/2015/102 dated 26- IO 2015 of Trade Marks Reglstry,

Chennai. In view ofthe vacancy ofNOn -plan post, Shri B Ramamurthl is transferred from Plan -

to Non- plan post wrth rmmedrate effect

’ ‘A} al1L
, (Om PraKasl Gljgf ) ‘ '
Controller General of Patents, Designs and Trade Marks
Copy to:-

l-.- Shri B. Ramamurthi, Upper Dwrsron Clerk, Trade Marks Regrstry, Chennai.

" 2. The Head of Office : :
- Trade Marks Reglstry, Mumbar / New Delhi / Kolkata / Chennai /Ahmedabad

3. The Accounts Officer, ' o
Pay & Accounts Offce Patents Desrgns and Trade Marks, Mumbai - 400.037. .

4. Offce Copy

5[QMMHm.;
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@ 022-24132735
022-24132393

Fax No.022-24123322
022-24172288
022-24156392

b' IELLECTUAL , _ E-mail : cgoffice-mh@nic.in
PROPERTY INDIA Wmﬁmmaﬁwmwﬁg Website: http://ipindia.nic.in
Patents/Designs/Trademark e, .
Geographical Indications G §9T WA, TH.UH. =ty 39, 445 400037
GOVERNMENT OF INDIA

Ministry of Commerce & Industries
Office of the Controller General Patents, Designs and Trademarks
Boudhik Sampada Bhawan, S. M. Road, Antop Hill, Mumbai 400037

No:CG/TMR/CGPDTM/2016/ 2. (S . Date: 20/01/2017

OFFICE ORDER

On the recommendation of the Review Deparlmental Promction Committee, Shri. Kehari Singh,
Assistant Examiner of Trade Marks & GI, Trade Marks Registry, Kolkata is promoted and posted at
the same station as Examiner of Trade Marks & GI (Group “B” Gazetted) on regular basis at Level — 7
- in Pay Band Rs.44900-142400 (Pre-revised Pay Rs. 9,300-34,800 + Grade Pay of Rs. 4,600/-) against
plan post subject to continuation of these posts with effect from 16/06/2016 with all consequentlal

benefit notlonally
(Om Prakash G pt‘{”

Controller General of Patent,
Designs & Trade Marks

Copy to:-
1. Shri. Kehari Smgh Assistant Examiner of Trade Marks & Gl, Trade Marks Registry, Kolkata. |
2. The Head of Office, Trade Mark Office, Delhi, Kolkata, Mumbai, Chennai, Ahmedabad.
3. The Account Office Pay & Accounts Off‘ce Patent, Designs & Trade Marks. -
4. Personal File.
5. Guerd File.


mailto:cgoffice-mh@nic.in
http://ipindia.nic.in

@ 022-24132735
022-24132393
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INTELLECTUAL aftreT AR 3eEnT FHAed ‘ Website: http:/ipindia.nic.in

" PROPERTY INDIA . .
Patents/Designs/Trademark Frafer FErfdTF vehed Hiwew v s faew
Geographical Indications sifee duer Wad, TH.UH. FLES o=t %T\Tﬂ'a'é 400037

GOVERNMENT OF INDIA
Ministry of Commerce & Industries ‘
Office of the Controller General Patents, Designs and Trademarks
Eoudhik Sampada Bhawan, S. M. Road, Antop Hill, Mumbai 400037

¢ No:CG/TMR/CGPDTM/2017/ 2-1& Date: 24/04/2017

OFFICE ORDER

On the recommendation of departmental promotion committee, Smt. Uma Srinivasan
Assistant Examinar of Trade Marks and Geographical Indications, Trade mark registry,
Mumbai is promoted and posted at the same station as Examiner of Trade Marks and
‘Geographical Indications (Group ‘B’ Gazetted) on regular basis at Level-07 in Pay Band
Rs.44900-142400 (Pre-revised Pay Rs. 9300-34800 + Grade Pay of Rs. 4,600/-) against plan
post subject to continuation of these posts with effect from the date she assume the charge of
post. -

Smt. Uma Srinivasan can opt for pay fixation in teﬁns of FR-22(1) (a)(i) pay fixation Rule.

ld

(Om Prakas GuB{gf“f'?

Controller General of Patent,
Designs & Trade Marks

Copy to :-

1. Smt. Uma Srinivasan Assistant Examiners of Trade Marks and Geographical
Indications, Trade mark registry, Mumbai.
2. Head of Cffice Trade mark registfy, Mumbai/ New Delhi, Kolkata, Chennai,
Ahmedabad. ' 4
" 3. The Account Officer, Pay & Account, Patent, Design and Trade Marks, Mumbai--
400037.
4. Personal File.
5. Guard File.

R

[T D S,

- iR nan
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GEOGRAPHICAL Office of The Controller General of
INDICATIONS Patents, Designs & Trade Marks

aiftgw wWuar s@e, Boudhik Sampada Bhavan,
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X #a$-400 037 Mumbai — 400 037, India. .
No. F.1- 2(4)/Admn/2017/l'§b Date: 02-05-2017

O FFICE ORDER

On the recommendation of Departmental Promotion Cofnmnttee Shri Sanjay, Multi
. Tasking Staff, Trade Marks Registry, New Delhi is promoted as Lower Division Clerk on regular

basis in a pay of level 2 in pay matrix (prerevised pay band of Rs. 5200 - 20200 + Grade Pay of
Rs. 1900/-) with effect from the date he assumes the charge of Lower Division Clerk.

He is posted as Lower Division Clerk in Trade Marks Registry, New Delhi.

Shri Sanjay will be on probation for a period of two yeafs with effect from the date he

assumes the charge as Lower Division Clerk and he has to qualify Typewriting Test in English @ 30
W.P.M. within one year on Computer.

Shri Sanjay can opt for pay fixation in terms of FR-22(1) (a)(i) pay fixation Rule.

(Om gﬁ%&j”

Controller General of Patents Designs and Trade Marks
Copy to:-
1. Shri Sanjay, Multi Taskmg Staff, Trade Marks Reglstry, New Delhi.

2. The Head of Office
Trade Marks Reglstry, Mumbai / New Delhi / Kolkata / Chennan /Ahmedabad

3. The Accounts Officer, ‘
Pay & Accounts Office, Patents, Designs and Trade Marks, Mumban 400 037.

4. Office Copy

5. Guard File.
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@iftew wuar saw, Boudhik Sampada Bhavan,
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Ha$-400 037 Mumbai — 400 037, India. A
" No.F. 1-2(4)/Admn/2017/ 29 _ ' Date: 02-05-2017

OFFICE ORDER

On the recommendation of Departmental Promotion Committee, Shri S. Jayakumar,
Multi Tasking Staff, Trade Marks Registry, Chennai is promoted as Lower Division Clerk on

. regular basis in a pay of level 2 in pay matrix (prereviséd pay band of Rs. 5200 - 20200 + Grade
;Pay of Rs. 1900/-) with effect from the date he assumes the charge of Lower Division Clerk

He is posted as Lower Division Clerk in Trade Marks Registry, Chenna|

Shri S. Jayakumar will be on probation for a period of two years with effect from the date

he assumes the charge as Lower Division Clerk and he has to qualify Typewriting Test in English @
30 W.P.M. within one year on Computer

Shri S. Jayakumar can opt for pay fixation in terms of FR-22(1) (a)(i) pay fixation Rule.

(Om W')

Controller General of Patents, Designs and Trade Marks
Copy to:-
1. Shri S. Jayakumar, Multi Tasking Staff, Trade Marks Registry, Chennai.

2. The Head of Office '
Trade Marks Registry, Mumbai / New Delhi / Kolkata / Chennai /Ahmedabad.

3. The Accounts Officer, '
Pay & Accounts Office, Patents, Designs and Trade Marks, Mumbai - 400 037..

4. Office Copy

5. Guard File.
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O rrice ORDER

On the recommendation -of Departmental Promotion Committee, Shri B. Babu, Lower

Division Clerk, Geographical Indications Registry, Chennai is promoted as Upper Division Clerk
under Plan post on regular basis in a pay of level 4 in pay matrix (prerevised pay band of Rs.

5200 - 20200 + Grade Pay of Rs. 2400/-) with effect from the date he assumes the charge of

Upper Division Clerk.

He is posted as Upper Division Clerk in Geographical Indications Registry, Chennai.

Shri B. Babu can opt for pay fixation in terms of FR-22(1) (a)(i) pay fixation Rule.

(Om ?’M v

Controller General of Patents, Designs and Trade Marks

Copy to:-

1.

2.

Shri B. Babu, Lower Division Clerk, Geographical Indications Registry, Chennai.

The Head of Ofﬁce
Trade Marks Registry, Mumbai /New Delhi / Kolkata / Chennai /Ahmedabad.

. The Head of Office

Geographical Indications Registry, Chennai.

The Accounts Ofﬁcer
Pay & Accounts Office, Patents, Designs and Trade Marks Mumbai - 400 037.

Office Copy

Guard File.
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O FFICE ORDER

On the recommendation of Departmental Promotion Committee, Smt. S. B. Belwalkar,
Upper Division Clerk, Trade Marks Registry, Mumbai is promoted to the post of Cashier on
regular basis in a pay of level 5 in pay matrix (prerevised pay band of Rs. 5200 - 20200 + Grade

Pay of Rs. 2800/-) with effect from the date she assumes the charge of Cashier.
She is posted as Cashier in Trade Marks Registry, Kolkata.

_ Smt. S. B. Belwalkar can opt for pay fixation in terms of FR-22(1) (a)(i) pay fixation
Rule. :

. ld
(Om Prakash Guptd) - -
Controller General of Patents, Designs and Trade Marks
Copy to:-

1. Smt. §. B. Belwalkar, U.D.C., Trade Marks Registry, Mumbai.

© 2. The Head of Office
Trade Marks Registry, Mumbai / New Delhi / Kolkata / Chennai /Ahmedabad

3. The Accounts Officer,
Pay & Accounts Office, Patents, Designs and Trade Marks, Mumbai -~ 400 037.

4. Office Copy

. 5. Guard File.


mailto:cgpdtm@nic.in
mailto:cgoffice-mh@nic.in
http://www.ipindia;nic.in

8 022-24132735
022-24123311

(Fax): -
TN tual 02224123322
Property India 022-24172288
: ' : (Emaily:
T /HTRFE/ATIR Government of India : cgpdtm@nic.in
frasitnfT T s v 32T AT . cgoffice-mh@nic.in
o Ministry of Commerce & Industry (Website):
?ﬁ%fﬁ’fﬁﬁﬁ”s’ FHWT APRATTE THEr AT v =R Rea www.ipindia.nic.in
GEOGRAPHICAL Office of The Controller General of
INDICATIONS Patents, Designs & Trade Marks
@eew wyar wa, Boudhik Sampada Bhavan,
w® T A3, =i &, S. M. Road, Antop Hill,
‘ H7§-400 037 Mumbai - 400 037, India.
No. F.1-2(4)/Admn/2017/\2.¢ ' - Date: 02-05-2017

OFFice ORDER

On the recommendation of Departmental Promotion Committee, Smt. M. S. Manjrekar,
Upper Division Clerk, Trade Marks Registry, Mumbai is promoted to the post of Cashier on

regular basis in a pay of level 5 in pay matrix (prerevised pay band of Rs. 5200 - 20200 + Grade
Pay of Rs. 2800/-) with effect from the date she assumes the charge of Cashier.

She is posted as Cashier in Trade Marks Registry, Delhi.

Smt. M. S. Manjrekar can opt for pay fixation in terms of FR-22(1) (a)(i) pay fixation
“Rule. ' A o

Controller General of Patents, Designs and Trade Marks A
Copy to:-
. 1. Smt. M. S. Manjrekar, U.D.C., Trade Marks Registry, Mumbai.

2. The Head of Office ' '
Trade Marks Registry, Mumbai / New Delhi / Kolkata / Chennai /Ahmedabad.

3. The Accounts Officer, :
Pay & Accounts Office, Patents, Designs and Trade Marks, Mumbai — 400 037.

4 Office Copy

5. Guard File,
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OFrrFIcE ORDER

On the recommendation of Departmental Promotion Commlttee Smt. R. R. Wartak,
Upper Division Clerk, Trade Marks Registry, Mumbai is promoted to the post of Cashier on

regular basis in a pay of level 5 in pay matrix (prerevised pay band of Rs. 5200 - 20200 + Grade
Pay of Rs. 2800/-) with effect from the date she assumes.the charge of Cashier.

She is posted as Cashier in Trade .Ma_rk's Registry, Mumbai.
Smt. R. R. Wartak can opt for pay fixation in terms of FR-22(1) (a)(i) pay fixation Rule.

~ (Om Pra uptﬁw"(’ U

Controller General of Patents, Designs and Trade Marks

Copy to:-

1. Smt.R.R. Wartak, U.D.C., Trade Marks Registry, Mumbai. |

2. The Head of Office
Trade Marks Registry, Mumbai / New Delhl / Kolkata / Chennai. /Ahmedabad.

. 3. The Accounts Officer, '
. Pay & Accounts Office, Patents, DeS|gns and Trade Marks, Mumbai — 400 037.

4. Office Copy - ‘ -

5. QGuard File.
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 No. F.1-2(4)/Admn/2017/ 1.4

5200 - 20200 + Grade Pay of Rs. 2800/-) with effect from the date she assumes the charge of

‘Date: 02-05-2017

OFFICE ORDER

On the recommendation of 4Departmental Promqtion Committee, Smt. R. K. Sheela,
Upper Division Clerk, Trade Marks Registry, Mumbai is promoted to the post of Assistant
Superintendent on regular basis in a pay of level 5 in pay matrix (prerevised pay band of Rs.

Assistant Superintendent.

Copy to:-
. ] . .

2.

She is posted as Assistant Superintendent in Trade Marks Registry, Mumbai.

Smt. R. K. Sheela can opt for pay fixation in terms of FR-22(1) (a)(i) pay fixation Rule.

(Om Pmu

Controller General of Patents, Designs and Trade Marks

Smt. R. K. Sheela, U.D.C., Trade Marks Registry, Mumbai.

The Head of Office

Trade Marks Registry, Mumbai / New Delhi / Kolkata / Chennai /Ahmedabad.

The Accounts Oﬁﬁcer,'
Pay & Accounts Office, Patents, D

Office Copy

Guard F ilc_:e.

esigns and Trade Marks, Mumbai - 400 037.
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OFFiceE ORDER

On the recommendation of Departmental Promotion Committee, Shri M.N. Parmar,
Upper Division Clerk, Trade Marks Registry, Ahmedabad is promoted to the post of Assistant
Superintendent on regular basis in a pay of level 5 in pay matrix (prerevised pay band of Rs.

5200 - 20200 + Grade Pay of Rs. 2800/ ) with effect from the date he assumes the charge of
Assistant Superintendent.

He is posted as Assistant Superintendent in Trade Marks Registry, Ahmedabad.
Shri M.N. Parmar can opt for pay fixation in terms of FR-22(1) (a)(i) pay fixation Rule.

(Om Pra . um)(i 4

Controller General of Patents, Designs and Trade Marks
Copy to:-
1. Shri M.N. Parrﬁar, U.D.C., Trade Marks Registfy, Ahmedabad.

- 2. The Head of Office '
Trade Marks Registry, Mumbai / New Delhi / Kolkata / Chennai /Ahmedabad.

3. The Accounts Officer,
Pay & Accounts Office, Patents; Designs and Trade Marks, Mumbai — 400 037.

4. Office Copy

5. Guard File.
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OrrFice ORDER

On the recommendation of Departmental Promotipn Committee, Shri V.B. Chendwankar,
Cashier, Trade Marks Registry, Kolkata is transfer to the post of ‘Assistant Superintendent on

regular basis in a pay of level 5 in pay matrix (prerevised pay band of Rs. 5200 - 20200 + Grade
Pay of Rs. 2800/-) with effect from the date he assumes the charge of Assistant Superintendent.

_ Shri V.B. Chendwankar is posted to Trade Marks Registry, Mumbai with immediate
effect. He shall join as-Assistant Superintendent at the place of posting within joining time. His
“transfer is in public interest. .

Shri V.B. Chendwankar can opt for pay fixation-in terms of FR-22(1) (a)(i) pay fixation
Rule. ' A

ld

Controller General of Patents, Designs and Trade Marks
Copy to:-
1. Shri V.B. Chendwankar, Cashier, Trade Marks Registry, Kolkata. -

2. The Head of Office _ ‘
Trade Marks Registry, Mumbai / New Delhi / Kolkata / Chennai /Ahmedabad.

" 3. The Accounts Officer, ‘ : o
Pay & Accounts Office, Patents, Designs and Trade Marks, Mumbai — 400 037.

4. Office Copy

5. Guard File.
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No. F.1-2(8)/Admn/2017/ 11\

Date: 02-05-2017
OFFicE ORDER

On the recommendation of Départmental Promotion Committee, Shri N. T. Divekar,

Assistant Superintendent, Trade Marks Registry, Mumbai is promoted to the post of Office
Superintendent under plan on regular basis in a pay of level 6 in pay matrix (prerevised pay band

of Rs. 9,300 — 34,800 + Grade Pay of Rs. 4,200/-) with effect from the date he assumes the
charge of Office Superintendent.

He is posted as Office Superintendent in Trade Marks Registry, Mumbai.

ShriN. T. Divekér can opt for pay fixation in terms of FR-22(1) (a)(i) pay fixation Rule.

’ ‘
(Om Prmn

Controller General of Patents, Designs and Trade Marks

Copy to:-

1.

S 2

Shri N. T. Divekar, Assistant Superintendent, Trade Marks Registry, Mumbai

The Head of Office :
Trade Marks Registry, Mumbai / New Delhi / Kolkata / Chennai /Ahmedabad.

The Accounts Officer, - :
Pay & Accounts Office, Patents, Designs and Trade Marks, Mumbai — 400 037.

Office Copy

Guard File,
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OFFICE ORDER

On the recommendation of Departmental Promotion Committee, Smt. S. D. Sawalkar,
Assistant Superintendent, Trade Marks Registry, Mumbai is promoted to the post of Office
Superintendent under plan on regular basis in a pay of level 6.in pay matrix (prerevised pay band.
of Rs. 9,300 — 34,800 + Grade Pay of Rs. 4,200/-) with effect from the date she assumes the
charge of Office Superintendent.

She-is posted as Office Superintendent in Trade Marks Registry, Mumbai.

Smt. S. D. Sawalkar can opt for pay fixation in terms of FR-22(1) (a)(i) pay fixation

Rule.
koo
(Om Prak
Controller General of Patents, Designs and Trade Marks
Copy to:-

1. Smt. S. D. Sawalkar, Assistant Superintendent, Trade Marks Registry, Mumbai

2. The Head of Office ,
Trade Marks Registry, Mumbai / New Delhi / Kolkata / Chennai /Ahmedabad.

3. The Accounts Officer,
Pay & Accounts Office, Patents, Designs and Trade Marks, Mumbai — 400 037.

4. Office Copy

5. Guard File.
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OFFICE ORDER

On the recommendation of Departmental Promotion Committee, Shri B. N. Das,
Assistant Superintendent, Trade Marks Registry, Kolkata is promoted to the post of Office’
Superintendent under plan on regular basis in a pay of level 6 in pay matrix (prerevised pay band
of Rs. 9,300 — 34,800 + Grade Pay of Rs. 4,200/<) with effect from the date he assumes the
charge of Office Superintendent.

He is posted as Office Superintendent in Trade Marks Registry, Kolkata.

Shri B. N. Das can opt for pay fixation in terms of FR-22(1) (a)(i) pay fixation Rule.

(Om mc% D

Controller General of Paténts, Designs and Trade Marks
Copy to:-
1. Shri B. N. Das, Assistant Superin_tendent, Trade Marks Registry, Kolkata

2. The Head of Office : : :
Trade Marks Registry, Mumbai / New Delhi / Kolkata / Chennai /Ahmedabad.

: 3. The Accounts Officer, : ‘
Pay & Accounts Office, Patents, Designs and Trade Marks, Mumbai — 400 037.

4. Office Copy

5. Guard File.
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OrFiCcE ORDER

On the recommendation of Departmental Promotion Committee, Shri J.S. Mane, Upper
Division Clerk, Trade Marks Registry, Mumbai is promoted to the post of Assistant Examiner of
Trade Marks & GI on regular basis in a pay of level 6 in pay matrix (prerevised pay band of Rs.
9,300 — 34,800 + Grade Pay of Rs. 4,200/-) with effect from the date he assumes the charge of
Assistant Examiner of Trade Marks & GL

' He is posted as Assistant Examiner of Trade Marks & GI in Trade Marks Registry,
Mumbai. : ' : .

Shri J.S. Mane can opt for pay fixation in terms of FR-22(1) (a)(i) pay fixation Rule.

[ 4

(Om Préka up&,; dl)

Contro_ller General of Patents, Designs and Trade Marks
Copy to:-
1. Shri J.S. Mane, U.D.C., Trade Marks Registry, Mumbai

2. The Head of Office :
Trade Marks Registry, Mumbai / New Delhi / Kolkata / Chennai /Ahmedabad.

3. The Accounts Officer, :
Pay & Accounts Office, Patents, Designs and Trade Marks, Mumbai — 400 037.

4. Office Copy

5. Guard File.
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OFricE ORDER

On the recommendation of Departmental Promotion Committee, Shri Shekhar Chatterjee,
Upper Division Clerk, Trade Marks Registry, Kolkata is promoted to the post of Assistant
Examiner of Trade Marks & GI on regular basis in a pay of level 6 in pay matrix (prerevised pay
band of Rs, 9,300 — 34,800 + Grade Pay of Rs. 4,200/-) with effect from the date he assumes the
charge of Assistant Examiner of Trade Marks & GI. ‘

He is posted as' Assistant Examiner of Trade Marks & GI in Trade Marks Registry,
Kolkata. ' '

Shri Shekhar Chatterjee can opt for pay fixation in terms of FR-22(1) (a)(i) pay fixation

(Omm'7

Controller General of Patents, Desi gns and Tradel-Marks

Rule.

"Copy to:-
1. Shri Shekhar Chatterjee, U.D.C., Trade Marks Registry, Kolkata

2. The Head of Office :
- Trade Marks Registry, Mumbai / New Delhi / Kolkata / Chennaj /Ahmedabad.

3. The Accounts Officer,
Pay & Accounts Office, Patents, Designs and Tfade Marks, Mumbai — 400 037.

4. Office Copy

5. Guard File.
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OFFice ORDER

On the recommendation of Departmental Promiotion Committee, Shri S. Sridhar, Cashier,
Trade Marks Registry, Chennai is promoted to the post of Assistant Examiner of Trade Marks &
Gl on regular basis in a pay of level 6 in pay matrix (prerevised pay band of Rs. 9,300 — 34 ,800 +

‘Grade Pay of Rs. 4,200/-) with effect from the date he assumes the charge of Assistant Examiner
of Trade Marks & GI.

He is posted as Assistant Examiner of Trade Marks & GI in Trade Marks Registry,
Chennai. h

Shri S. Sridhar can opt for pay ﬁxa_tion in terms of FR-22(1) (a)(i) pay fixation Rule.

/
‘(Omm'7

Controller General of Patents, Designs and Trade Marks
Copy to:-
1. Shri S. Sridhar, Cashier, Trade Marks Registry, Chennai

2. The Head of Office
Trade Marks Reglstry, Mumbal / New Delhi / Kolkata / Chennal /Ahmedabad.

3. The Accounts Ofﬁcer ‘ '
' Pay & Accounts Office, Patents, Designs and Trade Marks, Mumbal 400 037

4, Ofﬁce Copy

5. Guard File.
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,-»% Offlce of the Controller General Patents, Designs and Trademarks -

" 022-24132735
022-24132393

Fax N0.022-24123322

weana 1ad

022-24156382

_ HXA W [. : : E-mail : ceoffice-mh@nic.in

o ;;\zfoELLﬁ%TfQEm S aiftrea 3T 3eUr FAEd Website: http://ipindia.nic.in
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GOVERNMENT OF INDIA
' Ministry of Commerce & Industrles

. Boudhik Sampada Bhawan, S. M. Road, Antop Hill, Mumbai 400037

NoJCGIF/S/12017/ |34 - '. | ' ~ Date: 27-11-2017

-~ 022-24172288
i
|

COFFICE ORDFR

On mcommcndauon of the Departmental Promotion Conimittee, the Compclcnt Authority |

' “has approved promotion of Shri M:M. Wakodikar, Scnior Examiner of Trade Marks & Gl'to the
grade of Assistant Registrar of Trade Marks & Gl in level 11 in the pay matrix (Rs.67700- 208700).
~on 1c0ula1 basis with effect from the date he a%%umcs charge of the post.©

. Shri M. M. Wakodikar is poslcd as /\ssmlanl Ihglslnal ol llddC MZIII\S & Gl at Trade

Marks Rcmstny Chennai.

To:

N

2)

3)

»

5)

6)
7)

1 [H

A ~ (Om Prakash Glpth)
Controller General of Patents,
Designs & Trade Marks

fal

Shri M. M. Wakodll\al Senior Examiner ol lladc Manl\s& Gl, TMR, Mumbai.

The Head of Office, Trade Marks Registry, Mumbai, Chennai, Delhi, Kolkata, /\hmadabad j
Shii B. S. Nayak, Under Sccretary. to the Government of India, . DIPP, Ministry of
Commerce and Industry, Udhyog Bhawan, New Delhi with lcicu,ncc to Ministry’s letter

" no. P-24017/76/2017-1PR-I dated 23-11-2017 for information.

The Pay & Accounts Officer, PAO, I’D '™, Mumbal
Personal file

Office Order File

Guard File
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GOVERNMENT OF INDIA
Mlnlstry of Commerce & Industries - .
. Office of the Controller General Patents, Designs and Trademarks
Boudhik Sampada Bhawan, S. M. Road, Antop Hill, Mumbai 400037

No/CGIFIS/12017/ |35~ . . Dae 27112017

OFFICE ORDER

On recommendation of the Departmental Promotion Committee, the Competent Authority - -
-~ has approved promotion of Shri Jai Prakash, Senior Examiner of Trade Marks & GI to the grade of
Assistant Registrar of Trade Marks & Gl in level 'l in the pay matrix (RS 67700- 208700) on
|cgulax basis with effect from the date he assumes charge of the post.

Shri l"n Prakash- is postcd as Assistant ansual of Trade Marks & Gl at lladc Marks
Rcmstxy Ahmedabad. :

(Om Prakash u&l{” !
Controller General of Patents,
Designs & Trade Marks

- 1) ShriJai P1 al\ash Senior Examiner ol ‘T'rade Marks & GI, TMR, Declhi.
2) The Head of Office, Trade Marks Registry, Mumbai, Chennai; Delhi, Kolkata, Ahmadabad
3) Shri B. S. Nayak, Under Secretary to the Government of India, DIPP, Ministry of -
. Commerce and Industry, Udhyog Bhawan, New Dclhu with reference to Ministry’s letter

no. P-24017/76/2017-1PR-I dated 23-11-2017 for infor mallon

- 4) The Pay & Accounts Officer, PAO, I’DIM Mumbal '
5) Personal file
6) Oftice Order Filc

7) Guard File
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GOVERNMENT OF INDIA
Ministry of Commerce & Industries
Office of the Controller General Patents, Designs and Trademarks
Eoudhik Sampada Bhawan, S. M. Road, Antop Hill, Mumbai 400037

No/CGIE/S/1/2017/ 13€ S | Date: 27-11-2017

OFFICIE O.RDIEZR

On recommendation of the Departmental Pmmonon Committee, the Competent Authority
has appnovcd promotion of Shri C.S. Uchil, Senior FExaminer of Trade Marks & Gl to the grade of
Assistant R€ngllcll of Trade Marks &- Gl in level 11 in the pay matrix (Rs.67700- 208700) on
regular bzms with effect from the date he assumes changc of the post.

Shri C.S. Uchll is pos[c,d as /\wstant Registrar of Trade Marks & GI at Trade Mcul\s
Registry, Mumbai. :

(Om%” ‘

- Controller General of Patents,
Designs & Trade Marks

1) Shri C.S. Uchil, Senlm Examiner of Trade Marks & GI, TMR, Mumbal
2) The Head of Office, Trade Marks Registry, Mumbai, Ch(.nnal Delhi, Kolkata, Ahmadabad.

3) Shri B. S. Nayak, Under Sccretary to the” Government of India, DIPP, Ministry of
Commerce and Industry, Udhyog Bhawan, New Delhi with reference to Ministry’s letter
no. P-24017/76/2017-1PR-1 dated-23-11-2017 for infor mation.

4) The Pay & Accounts Olhccr PAO, PIY I M. Mumbai

S) Personal file ‘

6) Office Order File

7) Guard File
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GOVERNMENT OF INDIA
" Miniistry of Commerce & Industries
. Office of the Controller General Patents, Designs and Trademarks
Boudhik Sampada Bhawan, S. M. Road, Antop Hill, Mumbai 400037

No./CG/F/5/1/2017/ 137] S | ~ Date: 27-11-2017

OFFICE ORDER

On recommendation of the Departmental Promotion Committee, the Competent Authority
“has approved promotion of Shri M. Mohammed Habibulla, Senior Examiner of Trade Marks & Gl
to the grade of Assistant Registrar of ‘Irade Marks & Gl in level 11 in the pay matrix (Rs.67700-
1208700) on regular basis with effect from the date he assumes charge of the post.

© Shri M Mohammed llablbulla is poslcd as Assistant RCgISllal of 1ladc Marks" & GI at
Trade Mall\s Rcmsuy Chcnnm A

Controller GCH(,Idl ol Paéﬁzﬂ
Designs & Trade Marks

1) Shri M. Mohammed Habibulla, Scnior Examiner of Trade Marks & Gl, TM R, Chennai.

2) The Head of Office, Trade Marks Registry, Mumbai, Chennai, Delhi, Kolkata, Ahmadabad. -

3) Shri B. S. Nayak, Under Secretary to the Government of India, Ministry of Commerce and
Industry, Udhyog Bhawan, New Declhi with reference to Ministry’s letter no. P-

. 24017/76/2017-1PR-1 dated 23-11-2017 for information. '

" 4) The Pay & Accounts Officer. P/\O PDTM, Mumbai

'5) Personal tile '

6) Ofhice Ovder l IIL

7) GUle l ile
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(Tel):
[ ] 022-24132735
022-24123311
: ] - (Fax): -
G ’ : & 022-24123322
firtieiNectual . . .
Fveerty India @ : . 022-24172288
: o (¢ (Email): :
T [FIRF eI/ Government of India _ cepdtm@nic.in
Erzwnas wha AT T 3G HAET : cgoffice-mh@nic.in
' - Ministry of Commerce & Industry (Website): '
PATEK\TSI/D}E’S('C/NS/ FIUAT. AFEAATS UREa HRFEY vF zaR R www.ipindia,nic.in
?}?(ADXC);EIRPAI-HCiL .. Office of The Controller General of B ‘
INDICATIONS Patcnts, Designs & Trade Marks
o : Wtgw m ¥74, Boudhik Sampada Bhavan,
W TR I3, viq B, S. M. Road, Antop Hill,
lyrsf -400 037 Mumbai - 400 037, India. - . :
No. CG/NGE/TMR/DEPT -EXAM/2015/ 11.¢ - Date: 14-12-2017

CIRCULAR
Shrl Prabhakar M. Poo_;ary, MTS Trade Marks Registry, - Mumbal -declared to have
~ passed the Departmental Competmve Examination for the selection and promotlon to the post of

Lower Dnvxsnon Clerk held on 1* November, 2017 Shri Prabhakar M. P00Jary obtained 61
marks out of 100.

e

(Om Prakgsh¢ upta)’q/,y{’)

Controller General of Patents, Desngns and Trade Marks

Copy forwarded to
1. - Head of Office,
- Trade Marks Registry

Mumbai, Chennai, Kolkata, New Delhl Ahmedabad.
2. Office Copy.

3. Guard File.
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L]~ (Tely:
‘ ~4 #. 022-24132735
. & 022-24123311
ARTDTE (Fax): _
_— & 022-24123322
Sty India - 022-24172288
(Email):
T SFNEFIRIIR . Government of India cgpdtm@nic.in
Remsaias ad aforsT va 3gar HRET - cgoffice-mh@nic.in
PATENTS/DESIGNS / Ministry of Commerce & In.dustry  (Website):
ﬁubt MARKS FOTAT APAETH 0HEd HIRFET vd ameR Ry www.ipindia.nic.in
. Office of The Controller General of
GEOGRAPHICAL ‘ .
INDICATIONS Pa.tents, Designs &.Trade Marks
qftg® w9er s, Boudhik Sampada Bhavan,
TH TR 3, veeiw RW, S. M. Road, Antop Hill,
gaé’ -400 037 Mumbai — 400 037, India.

No. CG/NGE/TMR/DEPT -EXAM/2017/ |\ § , : Date: 14-12-2017

"CIRCULAR

'Shri Md. Ale Rasul, Lover Division Clerk, Trade Marks Registry, New Delhi declared to
have passed the Departmental Competitive Examination for the selection and promotion to the

post of Upper Division Clerk held on 1 November, 2017. Shri Md. Ale Rasul obtained 65 marks
out of 100.

(Om Prakash-Gupta) ,lfl ’{')

Controller General of Paténts, Designs and Trade Marks

Copy forwarded to
- 1. Head of Office,
Trade Marks Registry.
_ Mumbai, Chennai, Kolkata, New Delhi, Ahmedabad
2. Office Copy.
3. Guard File.
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. TRADE MARKS/

’ - C '
— W% @3&15?} (Tel): . ‘
g W o G O 02224132735
flsd feoidy AL , T 02224123311
. ﬁ‘fé};ﬂ? T‘V‘m, Kg‘_&h o (Fax): _ N
?.Teauecmmd_ e , @ <2)2?22224114 125322
’ rty India . . . 9. 2
e RIMASAEES (Email):
RARRIZIER RS .. Government of India cepdtm@nic.in
Reantnfes §aq - a@forsy va ey AT cgoffice-mh@nic.in
L Tinistry ommerce & Industry ‘ Lo
© PATENTS/DESIGNS / Ministry of C Y. (Website):

-www.ipindia.nic.in

GEOGRAPHICAL Office of The Controller General of
INDICATIONS Patents, Designs & Trade Marks

- @tew waar waw, Boudhik Sampada Bhavan, . -
| TR A ¥, wei R, S M. Road, Antop Hill,
HT$-400 037 Mumbai - 400 037, India.

No. F.1-2(4)/Admn/2018/ |3~

Date: 02042018 .
OFrriceE ORrRDER 3
-On the récommendatio’n of Departmental Promotion 'Commit't.ee,l ShriS.G. Naik,
Assistant Superinten‘dent‘, Trade Marks Registry,.Mumbai is promoted. to the "post of Office
Superintendent on regular basis in a pay of level 6 in pay matrix (prerevised pay: band of Rs.
9,300 - 34,800 + Grade Pay of Rs. 4,200/-) with effect from the date he assumes the charge of
Office Superintendent. o S » C
© He is posted as Office Superintendent in Trade Marks Regi'stry, M'umba,i. '

Sh'ri-S.G', Naik can opt for-pay ﬁxatién in terms of FR-22(1) (a)(i) pay ﬁAxsi‘tjon Rule.

s
rera TPl

_Cbmrollér General of Patents T esign$ hnd Trade Mark_§

Copy to:--

1. ShﬁS.G. N_aik, Assistant Superintendent, Trade Marks Registry, Mﬁmbai |

2. The Head of Office

Trade Marks Registry, Mumbai / New Delhj / Kolkata / Chennai /Ahmedabad.

3. Th¢ Accounts chér, , I . s
- Pay & Accounts Office, Patents, Designs and Trade Marks, Mumbai.~ 400 037.

4. Office Copy

5. Guard File.
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< m% o (Tel):

Y ki § 02224132735
i g R : 022-24123311
alfdre v, (Fax). : :
Intetiectual - S & 022-24123322
Property Ind?a - 7022-24172288
o ' U ) (Email): -
UHET /HIRE /AR : : Government of India : " copdtm@nic.in
fRrastnfes w3 o - ST T 3TN Faraw . ceoffice-mh@nic.in
. ‘Ministry of Commerce & Industry -~ - - '
PATENTS/DESIGNS / - . e . (Website):
" TRADE MARKS /., FTE AEATIE e yfveed of smn R ‘www.ipindia.nic.in
GEOGRAPHICAL. Office of The Controller General of a e
INDICATIONS Patents, Designs- & Trade Marks

HTgw wwer s, Boudhik Sampada Bhavan,
¥ w s, vwei e, S. M. Road, Antop Hill,
H§-400 037 Mumbai - 400 037, India.

No. F.1-2(4)/Ad m‘n‘/201 8/14

D'ate: 02-04-2018
- OFricE OrRDER

On the recommendation of Departmental Promotion Committee,” Smt. Amita Patra,

| AsSistan't Superintendent, Trade Marks Registry, Kolkata is promoted to the post of Office

Superintendent on regular basis in a pay of level 6 in pay matrix (prerevised pay band of Rs. ;
9,300 - 34,800 + Grade Pay of Rs. 4,200/-) with effect from the date she assumes the charge of

. Office Superintendent. -

She is'posted as Office Slzp;erinten&iént in Trade Marks Registry, Kolkaté'.‘

Smt. Amita Patra can opt for pay fixation in terms of FR-22(1) (é)(i) pay fixation Rule.

| (Om ngash waw ¥
Controller General of Patents, Designd and Trade Marks

Copy to:-

- 1. Smt. Amita Patra, Assistant Superintendent, Trade Marks Registry, Mumbaj -

2. The Head of Office = . o B : o
~ . Trade Marks Registry, Mumbai / New Delhi / Kolkata / Chennai /Ahmedabad.

3. 'The Accounts Officer, - : _ S _
_Pay & Accounts Office, Patents, Designs and Trade Marks, Mumbai - 400 037,

A Office Copy

5.,. Guard File.
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e, (Tel):
Tty 8 02224132735
j 2 022-24123311
ailfares T, (Fax): -
b
I setuna @ 022-24123322
Property India 022-24172288
) ‘ (Email):
HE [y iREea/ear © Government of Indja cgpdtm@nic.in
ReantmRs a3g ST vE 3T Haraw cgoffice-mh@nic.in
' | Ministry of Commerce & Industry .
PATENTS/DESIGNS / : . - . (Website):
TRADE MARKS/ UUERECIAL T LD o9 U TR R www.ipindia.nic.in
GEOGRAPIIICAL - Office of The Controller General of
INDICATIONS Patents, Designs & Trade Marks
atew wuer waw, Boudhik Sampada Bhavan,
TH TR A3, veiw R, S. M. Road, Antop Hill,
#e$-400 037 Mumbai — 400 037, India.
No. F.1-2(4)/Admn/2018/ 1 Date: 02-04-2018

OFFICE ORDER

On the recommendation of Departmental Promotion Committee, Shri M. Moorthi,
Assistant Superintendent, Trade Marks Registry, Chennai is promoted. to the post of Office
Superintendent on regular basis in a pay of level 6 in pay matrix (prerevised pay band of Rs,

- 9,300 - 34,800 + Grade Pay of Rs. 4,200/-) with effect from the date he assumes the charge of |
Office Superintendent, - '

He is posted as Office Superintendent in Trade Marks Registry, Chennai.

Shri M. Moorthi can opt for pay fixation in terms of FR-22(1) (a)(i) pay fixation Rule,

s
(Om ﬁmﬁshiw/y,; ¢
Controller General of Paterits, Designsland Trade Marks
- Copy to:-

I. ShriM, Moorthi, Assistant Superintendent, Trade Marks Registry, Mumbai

2. The Head of Office :
Trade Marks Registry, Mumbai / New Delhi/ Kolkata / Chennaj /Ahmedabad.

3. The Accounts Officer,
Pay & Accounts Office, Patents, Designs and Trade Marks, Mumbai - 400 037.

4. Office Copy

5. Guard File.
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(Tel): _
B 022-24132735
. : 022-24123311
. (Fax): :
Intellectual @ 02224123322
Property India 022-24172288
- : (Emiail):
UEE /[ iRweyeamr Government of India " cepdim@nic.in
Rrastmds a3 TSy e 3TEnT Haray o -+ cpoffice-mh@nic.in
: o Ministry of Commerce & Industry Valeiry.
'TS/DESIGNS / . S, (Website):
'[I)’?{IED:: I\S’IARIS<SG; - Fratey m VEES ¥iREew vd &R e " wwwiipindia.nic.in
GEOGRAPHICAL - Office of The Controller General of ‘
INDICATIONS - , Patents, Designs & Trade Marks

tew wwer s@w, Boudhik Sampada Bhavan,
TH UH U3, el Ra, S M. Road, Antop Hill,
- H@§-400° 037 Mumbai - 400.037, India.

* Cashier, Trade Marks Registry, Mumbai- is transfer to the post of Assistant.

- Pay of Rs. 2800/-) with effect from the date'she

.Rul_e.

No. F.1-2(4)/Admn/2018/ { ’)_ Date: 02-04-2018
- OFFICE ORDER
: On‘thé‘recommAendation"of‘ Departmental Promotion Committee, Smt. M S. Ma'njrekar; '

v Superintendent on
regular basis in a pay of level 5 in pay matrix (prerevised pay band of-Rs. 5200 - 20200 + Grade

assumes the charge of Assistant Superintendent.

: A}She is poéted to ‘Trade M'arks Registry, Mumbai.
Smt. M. S, Manjrekar?can opt for pay fixation in_terms of FR;22(]) (a)(i) pay fixation - -

4

\ AL o
v . (Om Pra_kn-s uﬂcﬁullq '
Controller General of Patents, Designs and Trade Marks

Copy to:-

I.. Smt. M. 's,Ma'njrekar_, Cashier, Trade Marks Registry, Mumbai.

2. The Head of Office | o S ~
Trade Marks Registry, Mumbai / New Delhi / Kolkata / Chennai'/Ahmeda.bad.
3. The Accounts Officer, | R ' o :
Pay & Accounts Office, Patents, Designs and Trade Marks, Mumbai — 400 037.
4, Office Copy | | '

‘5. Guard File,
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(Tel):
8 022-24132735
022-24123311
(Fax): _
;‘mlcc!udl & 022-24123322
Property India (Em:“z)z'_z‘”nzgg
W/m‘ﬂmlw Government of India a cepdim@nic.in
Rrawtnfas gFa TfosT va 3T 3y o " cpoffice-mh@nic.in.
T Ministry of Commerce & Industry ey i
PATENTS/DESIGNS / . : . AN (Website):
- TRADE MARKS/ FIAEY HE fass v yfieey 0@ e R www.ipindia.nic.in
GEOGRAPHICAL Office of The Controller General of :
INDICATIONS ‘Patents, Designs & Trade Marks
: Htew waar waw, Boudhik Sampada Bhavan,
T A {5, weeiw R« S. M. Road, Antop Hill,
e _ #w$-400 037 Mumbai - 400 037, India. - : .
No. F.1-2(4)/Admn/2018/1 } o _ . Date: 02-04-2018

~ OFFICE ORDER .

. On the recommendation of Departmental Promotion Commiftee, Smt. R. R. W'artak,

Upper Division. Clerk, Trace-Marks Registry, Mumbai is promoted to the post of Assistant
Superintendent on regular basis in a pay of level § in pay matrix (prerevised pay band of Rs.
5200 - 20200 + Grade Pay of Rs. 2800/-) with effect from the date she assumes the charge of

Assistant Superintendent. -

Copy to:-.
1.

2.

. Office Copy

Guard File.

‘She is posted to Trade Marks Registry, Mumbai.

-Smt. R. R. Wartak can opt for pay fixation in terms of FR-22(1) (a)(i) pay ﬁ_xa‘tibn Rule. -

00n WA~
(Om Prakash u&e“\lg

Contyoller General of Patents, Designs and Trade Marks

Smt, R. R. Wartak, U.D.C,, Trade Marks Registry, Mumbai. -

The Head of Office — L :
 Trade Marks Registry, Mumbai / New Delhi / Kolkata / Chennai /Ahmedabad.-

. The Accounts Officer, S - . .
Pay & Accounts Office, Patents, Designs and Trade Marks, Mumbai — 400 037.
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(Tel): ,
¥ 022-24132735 o
3 022-24123311
el faren T (Fax):
e ectunt : @ 02224123322,
Property India 022-24172288
- , (Email): ‘
AAEEFRIEE /i cg Government of Tndia cepdim@nic.in
Reastnfes w3 FIOSY T 3TN /Ay ' cgoffice-mh@nic.in
o : Ministry of Comnicrce & Industry ey
PATENTS/DESIGNS / - Y . ) . . {Website):
TRADE MARKS7 .. = FT004 REfads® vae 3fieey.vd e o - Wwww.ipindia.nic.in
GEOGRAPHICAL Office of The Controller General of i

INDICATIONS ~ Patents, Designs & Trade Ma rks
: AMteF w9t wawt, Boudhik Sampada Bhavan, -
| vw W, v R, S M, Road, Antop Hill,

H@$-400 037 Mumbai — 400 037, india.”

No. F.1-2(4)/Admn/2018/ [0 Date: 02-04-2018

"OFFICE ORDER
On the recommendation of Departmental Promotion Committee, Smt. S. B. Belwalkar,

Upper Division Clerk, Trade Marks Registry, Mumbai is promoted to the post of Assistant

Superintendent on regular basis in a pay of level 5 in pay matrix (prerevised pay ‘band of Rs,
'5200 - 20200 + Grade Pay of Rs. 2800/-) with effect fr
Assistant Superintendent, : , o

She is posted to Trade Marks. Régis'try, Kolkata,

Smt. S. B. Belwalkar can.opt for pay fix

ation in terms of FR-22(1) (a)(i) pay fixation
“Rule, ‘ o S
' ﬂ ‘ o
(Om ng( QU tl\‘“%/ .
Co’mroller General of Paténts, Designs ahd Trade Marks
Copy t0:- ' ‘

1. Smt. S. B. Be.lwalka.r, u.D.C,, Trad¢ Marks Reglist’ry, Mumbai.

2. Th‘e Head of Office
Trade Marks Registry, Mumb

ai /New Delhi / Kolkata'/ Chennai /Ahmedabad. A
3. The Accounts Officer, o - .
Pay'& Accounts Office, Patents, Designs and Trade Marks, Mumbaj - 400 037.

'4.' Office Copy..

5. Guard File.

om the date she assumes the charge of -
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@\ xrewe (Fax): '
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Property India 022-241_72288
, (Email). *
W/W/cm!z : ~Government of India , " copdtm@nic.in
Reantmfes w3 aforsT va 3eanT "ITT ' : cgoffice-mh@nic.in
- ‘ Ministry of Commerce & Industry Webcite)
PATENTS/DESIGNS / . (Website):
TRADE MARKS / ; PO AEAEE URET Wi vd s, Rem - www.ipindia.nicin
GEOGRAPHICAL ~ Office of The Controller General of ' ' 4
INDICATIONS - i ‘Patents, Dcsmns & Trade Marks
‘ :  eiftew war w&=, Boudhik Sampada Bhavan,
TR UH U3, e e, SM. Road, Antop Hill,
. #<$-400 037 Mumbai - 400 037, India. -
No. F.1-2(4)/Admn/2018/ © q . . , Datei-02-04-2018

Orrice ORDER

On the recommendation of Departmental Promotion Commlttee Shri Md. Ale. Rasul

~ Lower Division Cle rk, Trade Marks Reglstry, New Delhi is promoted as Upper Division Clerk'

on regular basis in a pay of level 4 in pay matrix (prerevised pay band of Rs. 5200 - 20200 +

Grade- Pay of Rs 2400/-) with’ effect from the date he assumes the charge of Upper Division
Clerk. .

He is posted as Upper D|v1snon Clerl\ in Tnade Marks Reglstry, New Delhl

Shll Md. Ale Rasul can opt for pay fixation in terms ofFR -22(1) (a)(i) pay ﬁx_ation Rule.‘

- (Om [f}}:ﬂ?]‘/\{

Controller General ofPaten Desng Trade Marks

’ Copy to:-

I. Shri Md. Ale Rasul, Lower Division Clerk, Trade Marks Reg|stry, New Delhi. .

- 2. The. Head oforrce ' ' _
Trade Marks '{eglstry, Mumbai /Ncw Delhi/ Kolkata / Chennai /Ahmedabad.

3. The'Accounts Officer, ' :
Pay & Accounts Office, Patents, De5|gns and Trade Marks, Mumbaj — 400 037.

4. Ol(‘ce Copy

5. Guard File, -+
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CYEEE, (Tel):
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4{?’ w : 022-24123311
@y e (Fax): S
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© Intellectual : @ 022-24123322
Property India 02224172288
: o : : T . (Email): '
TEEd HIRFE/ER g Government of India .- cepdim@nic.in
- Rrastnfas. aea T sy vd ITANT 7Y . ~cgoffice-mh@nic.in -

. L NMint Y - y ] )
PATENTS/DESIGNS / Ministry of Commerce & Industry

g . . . ) o (Websife): . _
TRADE MARKS/ FTATTT HETATAS THEd HITHET TT TR e www.ipindia.nic.in
GEOGRAPHICAL * Office-of The Controller General of 4
INDICATIONS " . Patents, Designs & Trade Marks

@ftew waer s@a, Boudhik Sampada Bhavan,
vH H 3, v fiw, S, M. Road, Antop Hill,

| #7$-400 037 Mumbai — 400 037, India.
No. F.1-2(4)/Admn/2018/ €3 . ' ‘

- OFrict ORDER

' On-the'recommendélion of De;ﬁartmenlal Promotion Committee, Shri T. D. Kosambia,
Upper Division Clerk, Trade Marks Registry, Mumbai is promoted to .the post of Assistant
Superintendent on regular basis in a pay of level 5 in pay matrix (prerevised pay band of Rs.

5200 - 20200 +-Grade Pay of Rs. 2800/-) with effect from the date he assumes the charge of |

Assistant Superintendent.

" He'is posted to..Trade'I\4ai'ks.Regis.try, Chennai.

o Shri T.-D. Kosambia can opt for pay fixation in terms of FR-22(1) (a)(i) pay fixation
Rule.- ' R ' - -

' (Om Pr@l/lfs/\/\jp’%/\ﬁj’( ,
Controller General ofPatexﬁ%C:sigl a JTrade Marks
- Copy oi-

l. Shri T.D. Kosambia, U.D.C., Trade Marks Registry, Mumbai.

2. The Head of Office - , C
Trade Marks Registry, Mumbai / New Delhi/ Kolkata / Chennai /Ahmedabad._

3. The'Accounts Officer, ' . :
' Pay & Accounts Office, Patents, Designs and Trade Marks, Mumbai - 400 037.

4, AOfﬁce' Copy

3. Guard File.

Date: 02-04-2018 ..

]
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(Tel):
B . 022-24132735
022-24123311 .
(Fax): ' ) :
Inteilectunl T & . 022-24123322
Property India 022-24172288
L : : , Emarl) '
wwEr yfdEeImeR - 0 Government of India - - copdim@nic.in
Reastnfas a3 . qfrsT U9 3TaNT HEET _ cgoffice-mh@nic.in
b < Ministry of Commerce & Industry - .
PATENTS/DESIGNS / . . . . : (Website):
TRADE MARKS / Frer Ao v yfdwed vd e R www.ipindia.nic.in
GEOGRAPHICAL Office of The Controller General of T

INDICATIONS : Patents, Designs & Trade Marks

atitgw w9er s, Boudhik Sampada Bhavan,
TH vH U5, veeiw R, S. M. Road, Antop Hill,
#7%-400.037 Mumbar 400 037, India.

No. F.1- 2(4)/Admn/20187/o<£ - " Date: 02-04-2018
| OFFICE ORDER L

On the recommendatron of Departmental Promotron Commlttee Shri Prabhakar M.
P00Jary, Multi Tasking Staff, Trade Marks Registry, Mumbai is promoted as. Lower Division
Clerk on regular basis in a pay of level 2 in pay matrix (prerevrsed pay band of Rs. 5200 - 20200
+ Grade Pay.of Rs. 1900/-) with effect from the date he assumes the charge of Lower DrvrsronA

" Clerk.

He is posted as'Lower Division Clerk in Trade Marks Re‘gistry,"Mumbai

Shri Prabhakar M. P00Jary will be on probation for a period of two years with effect from

. the date he assumes the charge as Lower Division. Clerk and he has'to quallfy Typewrmng Test in

Enghsh @ 30 W.P:M. within one year on Computer.

Shrr Pmbhakar M. Poojary can. opt for pay f'xatron in terms of FR 22(1) (a)(l) pay

fixation Rule :
rade Marks

Controller General ofPatents Desrgn
Copy to:-
- Shri Prabhakar M. P00Jary, Multi Taskmg Staff Trade Marks Reglstry, Mumbar

2. The Head ofOFf'ce '
Trade Marks Reglstry, Mumbar /Ne\v DClhl / Kolkata / Chennai /Ahmedabad

3. The Accounts Oﬂ'cer
Pay & Accounts Of('ce Patents, Designs and Trade Marks, Mumbai - 400 037

4. Office Copy

5. Guard File.
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(Tel):” ,
. & 022-24132735
022-24123311 -
2t T, - (Fax): -
Imenectuat ‘ & 022-24123322
© Property India 022-24172288
. ) - o . o {Email):
| UEHEd [HIREEY/A " Government of India : cepdtm@nic.in
Reamtmfas #3a aforsT Q'a' 3T HAHT ~ cgoffice-mh@nic.in
‘ Mlmstry of Commerce & In(lustry Y.
. PATENTS/DESIGNS / (Website):
TRADE MARKS / - FEY AEAAAE vREd diRweT vl wr R www.ipindia.nic.in
GEOGRAPHICAL - Office of The Controller General of
INDICATIONS Patents, Designs & Trade Marks

- WMftgw wwar e, Boudhik Sampada Bhavan,
TH v O3, v R, S. M. Road_, Antop Hill,
31?% -400 037 Mumbai —400 037, lndia.

No F.I- 2(4)/Ac1.1xx,/20187/¢( T Date: 02-04-2018
| O FFIC E O RD LR |

-On.the recommendatlon of Departmental Promotion Commlttee Shri Jagdish S. Barve, -

Multi Tasking Staff, Trade Marks Registry, Mumbai is promoted as Lower Division Clerk on

regular basis in a pay of level 2 in pay matrix (prerevised pay band of Rs. 5200 - 20200 + Grade .

Pay of Rs. 1900/-) with effect,from the date he assumes the charge ofLower Division Clerk.

“He is posted as Lower Dwrsnon Clerk in Trade Marks Regrstry, Mumbai.

Slm Jagdlsh S. Barve W|Il be on prob'mon for a pcrlod of two years with effect from the

date he assumes the charge as Lower Division Clerk and he has to qualify Typewriting Test in
- English @ 30 W.P.M. wnhm one year on Computer :

Shri Jagdish S. Barve can op’t for pay ﬂxatlon in terms of FR-22(1) (a)(i) pay fixation Rule.

3'{,(/

a
esign" nudH gde Marks

1
(Om r.ms

Controller General of Paten

Copy to:-

. - Shri Jaﬂdlsh S. Barve Multi Taskmg Staff Trade Marks Reglstxy, Mumbax

2. The Head of Office - :
Trade Marks Reglstry, Mumbal /New Delhi / Kolkata / Chennal /Ahmedabad

3. >The Accounts Off'cer ‘ :
: -vPay & Accounts Office, Patents Dcsngns and Trade Marks Mumbai — 400 037. -

4. _Oﬂlce Copy

5. ‘Guard File.
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(Tel):

B 022-24132735

INTELLECTUAL

PROPERTY INDIA Government of India (Fax):
PATENTS/DESIGNS/ Ministry of Commerce & Industry = 022-24123322
TRADEMARKS/ Office of The Controller General )
GEOGRAPHICAL Patents, Designs & Trade Marks (Email): .
INDICATIONS o . ffice-mh@nic.i
IPO Building, Boudhik Sampada Bhavan, ‘ Cgoitice-mn@nic.in
S. M. Road, Antop Hill,
Mumbai-400037, India. (Website): www.ipindia.nic.in
No./CG/F/5/1/2018/ HE | Date: 05.04.2018
OFFICE ORDER

On the recommendation of the Departmental Promotion Committee, the
Competent Authority has approved promotion of Shri S. B. Palo, Assistant
Registrar of Trade Marks & GI to the grade of Deputy Registrar of Trade Marks
& GI (Group ‘A’ post in Level 12 of the Pay Matrix (Rs. 78800-209200/-) on
regular basis with effect from the date he assumes charge of the post.

Shri S. B. Palo is posted as Deputy Registrar of Trade Marks & GI at the
Trade Marks Registry, Mumbai.

Controller General of Patents,
Designs & Trade Marks -

Copy to: ,
I. Shri S. B. Palo, Assistant Registrar of Trade Marks & GI, TMR,
- Ahmadabad. _ h
2. The Head of Office, Trade Marks Registry, Mumbai, Delhi, Kolkata,
Chennai and Ahmadabad. - '

3. ShriB.S. Nayak, Under Secretary to the Govt. of India, DIPP, Ministry of
Commerce & Industry, Udhyog Bhawan, New Delhi with reference to
Ministry’ Letter No.

The Pay & Accounts Officer, PAQ, PDTM, Mumbai
Personal file ' |

Office Order File

Guard File

Novoa
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OBE.

— {Tel):
B 02224132735
INTELLECTUAL
PROPERTY INDIA Government of India (Fax):
PATENTS/DESIGNS/ Ministry of Commerce & Industry = 022-24123322
TRADEMARKS/ Office of The Controller General )
?TESIGC'X\T'{({)'}C\J';L Patents, Designs & Trade Marks (Email): . o
IPO Building, Boudhik Sampada Bhavan, cgoffice-mh@nic.in
S. M. Road, Antop Hill,
Mumbai-400037, India. . (Website): www.ipindia.nic.in
No./CG/F/5/1/2018/ /“9 Date: 05.04.2018
OFFICE ORDER

On the recommendation of the Departmental Promotion Committee, the
Competent Authority has approved promotion of Dr. P. K. Pandey, Assistant
Registrar of Trade Marks & GI to the grade of Deputy Registrar of Trade Marks
& GI (Group ‘A’ post in Level 12 of the Pay Matrix (Rs. 78800-209200/-) on
regular basis with effect from the date he assumes charge of the post.

Dr. P. K. Pandey is posted as Deputy Reglstrar of Trade Marks & Gl at

the Trade Marks Registry, Delhi.
~
(Om Prakasi Gy lc{{fg/

Controller General of Patents,
Designs & Trade Marks

Copy to:
1. Dr. P. K. Pandey, Assistant Registrar of Trade Marks & G, TMR,
Ahmadabad.
2. The Head of Office, Trade Marks Registry, Mumbai, Delhi, Kolkata,
Chennai and Ahmadabad.

3. Shri B.S. Nayak, Under Secretary to the Govt. of India, DIPP, Ministry of
Commerce & Industry, Udhyog Bhawan, New Delhi with reference 10
Ministry” Letter No. '

The Pay & Accounts Officer, PAO, PDTM, Mumbai
Personal file

Office Order File

Guard File

N oA
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(Tel):
& 022-24132735
INTELLECTUAL
PROPERTY INDIA Government of India (Fax):
P;\TE,NTS/DES(GNS/ Ministry of Commerce & Industry = 02224123322
TRADEMARKS/ - Office of The Controller General )
GEOGRAPHICAL Patents, Designs & Trade Marks (Email):
INDICATIONS . . i ici
IPO Building, Boudhik Sampada Bhavan, cgoffice-mh@nic.in
S. M. Road, Antop Hill,
Mumbai-400037, India. (Website): www.ipindia.nic.in
No./CG/F/5/1/2018/ 5| Date: 05.04.2018
OFFICE ORDER

On the recommendation of the Departfnental Promotiqn.Committee, the
Competent Authority has approved promotion of Shri Shakti Dhar Ojha,
Assistant Registrar of Trade Marks & Gl to the grade of Deputy Registrar of
Trade Marks & GI (Group ‘A’ post in Level 12 of the Pay Matrix (Rs. 78800-
209200/-) on regular basis with effect from the date he assumes charge of the
post. ' :
Shri Shakti Dhar Ojha is posted as Deputy Registrar of Trade Marks &
GI at the Trade Marks Registry, Mumbai.

(Oln Pr v JL”if& 8’
Controller General of Paty tsi’
Designs & Trade Marks

Copy to:
1. Shri Shakti Dhar Ojha, Assistant Registrar of Trade Marks & Gl, TMR,
Mumbai. :

2. The Head of Office, Trade Marks Registry, Mumbai, Delhi, Kolkata,
Chennai and Ahmadabad.

3. Shri B.S. Nayak, Under Secretary to the Govt. of India, DIPP, Ministry of

Commerce & Industry, Udhyog Bhawan, New Delhi with reference to

Ministry’ Letter No.

The Pay & Accounts Officer, PAO, PDTM, Mumbai

Personal file

Office Order File

Guard File

N s
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(Tel):

B & 022-24132735
INTELLECTUAL ' . T AT

PROPERTY INDIA Government of India (Fax):
PATENTS/DESIGNS/ © Ministry of Commerce & Industry w  022-24123322
TRADEMARKS/ : Office of The Controller General .
I(;\'J"SIGC'X\TII'SS’;L Patents, Designs & Trade Marks (Email): . o
PO Building, Boudhik Sampada Bhavan, cgoffice-mh@nic.in
S. M. Road, Antop Hill,
Mumbai-400037, india. (Website): www.ipindia.nic.in
No./CG/F/5/1/2018/ &2 ~ Date: 05.04.2018

OFFICE ORDER

On the recommendation of the Departmental Promotion Committee, the
Competent Authority has approved promotion of Smt. Rema S. lyengar,
Assistant Registrar of Trade Marks & GI to the grade of Deputy Registrar of
Trade Marks & GI (Group ‘A’ post in Level 12 of the Pay Matrix (Rs. 78800-
209200/-) on regular basis with effect from the date she assumes charge of the
post.

Smt. Rema S. Iyengar is posted as Deputy Registrar of Trade Marks & Gl
at the Trade Marks Registry, Kolkata.

4

(Om Pra ;
Controller General of Pﬂ%ﬁ&

Designs & Trade Marks

Copy to:
1. Smt. Rema S. Iyengar, Assistant Registrar of Trade Marks & GI, TMR,
Kolkata. A
2. The Head of Office, Trade Marks Registry, Mumbai, Delhi, Kolkata,
Chennai and Ahmadabad.

3. Shri B.S. Nayak, Under Secretary to the Govt. of India, DIPP, Ministry of
Commerce & Industry, Udhyog Bhawan, New Delhi with reference to
Ministry’ Letter No. '

The Pay & Accounts Officer, PAO, PDTM, Mumbai
Personal file

Office Order File

Guard File

N oo s
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(Tel):

8 022-24132735

INTELLECTUAL ot wad
PROPERTY INDIA Government of India (Fax):
PATENTS/DESIGNS/ Ministry of Commerce & Industry = 022-24123322
TRADEMARKS/ ' Office of The Controller General )
f;\'lgféx\“'olg? Patents, Designs & Trade Marks (Email):
- IPO Building, Boudhik Sampada Bhavan, cgoffice-mh@nic.in‘

S. M. Road, Antop Hill,

Mumbai-400037, India. (Website): www.ipindia.nic.in

No./CG/F/5/1/2018/ _53 Date: 05.04.2018
. OFFICE ORDER

On the recommendation of the Departmental Promotion Committee, the
Competent Authority has approved promotion of Dr. Prithpal Kaur, Assistant
Registrar of Trade Marks & GI to the grade of Deputy Registrar of Trade Marks
& GI (Group ‘A’ post in Level 12 of the Pay Matrix (Rs. 78800-209200/-) on
regular basis with effect from the date she assumes charge of the post.

Dr.A.Prithpal Kaur is posted as Deputy Registrar of Trade Marks & Gl at

the Trade Marks Registry, Delhi.
e
(Om Pr | aj g
Rt

Controller General of P
Designs & Trade Marks

Copy to:
1. Dr. Prithpal Kaur, Assistant Registrar of Trade Marks & GI1, TMR, Delhi.
2. The Head of Office, Trade Marks Registry, Mumbai, Delhi, Kolkata,
Chennai and Ahmadabad. '

3. Shri B.S. Nayak, Under Secretary to the Govt. of India, DIPP, Ministry of
Commerce & Industry, Udhyog Bhawan, New Delhi with reference to
Ministry’ Letter No. "

The Pay & Accounts Officer, PAO, PDTM, Mumbai
Personal file
Office Order File

“Guard File

N s
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= (Tel):
a B 022-24132735
INTELLECTUAL T Iud
PROPERTY INDIA Government of India (Fax):
PATENTS/DESIGNS/ Ministry of Commerce & Industry o 022-24123322
TRADEMARKS/ Office of The Controller General ‘
GEOGRAPHICAL Patents, Designs & Trade Marks (Email):
INDICATIONS o e ficemh@nic i
iPO Building, Boudhik Sampada Bhavan, cgoffice-mh@nic.in
S. M. Road, Antop Hill,
Mumbai-400037, India. (Website): www.ipindia.nic.in
No./CG/F/5/1/2018/ B 4 Date: 05.04.2018

OFFICE ORDER

On the recommendation of the Departmental Promotion Committee, the
Competent Authority has approved promotion of Shri Chinnaraja G. Naidu,
Assistant Registrar of Trade Marks & Gl to the grade of Deputy Registrar of
Trade Marks & GI (Group ‘A’ post in Level 12 of the Pay Matrix (Rs. 78800-
209200/-) on regular basis with effect from the date he assumes charge of the
post. :
Shri Chinnaraja G. Naidu is posted as Deputy Registrar of Trade Marks
& GI at the Geographical Indications, Chennai, 4

(Om Pra ‘
Controller General of Paten/s,
Designs & Trade Marks

Copy to:
1. Shri Chinnaraja G. Naidu, Assistant Registrar of Trade Marks & Gl,
TMR, Ahmadabad. |

2. The Head of Office, Trade Marks Registry, Mumbai, Delhi, Kolkata,
Chennai and Ahmadabad.

3. Shri B.S. Nayak, Under Secretary to the Govt. of India, DIPP, Ministry of

Commerce & Industry, Udhyog Bhawan, New Delhi with reference to

Ministry’ Letter No.

The Pay & Accounts Officer, PAO, PDTM, Mumbai-

Personal file

Office Order File

Guard File

NNk
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aifaa awe, NG (Fax): . .
e etua wwda srA ‘ L& 022-24123322
Property India P WIS TR C ’ 022-24172288
'O.ll)er',y . (Email): ‘
vwE ydwTaeaR Governmentof India . copdm@nicin
Reastmfas gda - aifirsg ud ITANT "G U cooftice-mh@nic.in -
o A “Ministry of Commerce & Industry Veheifa- '
- PATENTS/DESIGNS / ’ : . (Website):
"TRADE MARKS / . Hel ; THET HAFT U7 AR 'ﬁ?_'{, wwavipindia.nic.in
GEGGRAPHICAL Office.of The Controller General of
INDICATIONS Patents, Designs & Trade Marks -
AMTaF "@aer swaet, Boudhik-Sampada Bhavan,
TR UH U3, v e, S. M. Road, Antop Hill,
: A Ha$-400 037 Mumbai - 400 037, India. . o
No. F.1-2(4)/Admn/2018/ 1 ) L - : Date: §-06-2018

- Orrice OrRpER
_ A On the Arecohnnendalion of Departmental Promotion Commiuee, Shri R. S. Poddar,
} . . Upper Division Clerk, Trade-Marks Registry, Kolkata is promoted to the post of Assistant
- Superintendent on regular basis in a pay of level 5 in pay matrix (prerevised pay band of Rs.
5200 - 20200 + Grade Pay of Rs: 2800/-) with effect from the date he assumes the charge of
Assistant Superintendent. ~ : ' : S :
" He is posted to Trade Marks Registry, Kolkata,
ShriR. S. Poddér'can opt for pay fixation in terms of FR-22(1) (a)(i) pay fixation Rule.
/%~ 'A/S/’/ -
Orie sl
, (Om Prakash Gupta) * : .
~Controller General of Patents, Designs and Trade Marks
COpy to:-
_I'. Shri R. S. Poddar, U.D.C., Trade Marks' Registry, Kolkata.

The Head of Office

2.
Trade Marks Registry, Mumbai / New Delhi / Kolkata / Chennai /Ahmedabad.”
3. The Accounts Officer,

Pay & Accounts Ol‘ﬁqe, Patents, Deﬁigns and Trade Marks, Mumbai — 400 037.

4. Office Copy:

wn

Guard File,
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NTELLECTUAL
'ROPERTY ¥WIEA . 5
' TENFS/DESIGNS/ —_ , Se R (Fax)-

ADE MARKS/ T S - | SR (Fax):

| OGRAPHICAL IR WRBR [Government of India ‘ & 022-2412:
JICATIONS Braier FEIRE® vhed, Aoy ¢d amuR R 022-2417.
| E5h RTEET RS Office of The Controfler Goncral $-8cl (Email);
e / Office of The Controller Genera _ g
N?I e ’ _ Patents, Designs & Trade Marks - Ny cgotfice-mh@
R, e / : - Boudhik Sampada Bhavan, First Floor, -  Hd¥ilRC (website):
| iferes wHeba : S. M. Road, Antop Hill,. - www ipindia g
S Mumbai-400037, India, : R

ST (Tel):
B 022-2413
022-2413

i
|

No: CG/F/5/1/4/2011/ §o> o - . Dated: 09082011

. OFFICE ORDER = ‘
On the tecommendation of “the :D,épéﬁfmemﬂaif‘ Promdtion ,f@omnﬁﬁbc, the
Competent Authority has approved "promotion 6f Shii U. 1. Batve, Sepior Examiner of
Trade Marks and Geographical Indications to the grade of Assistant Registrar of Trdde
Matks and Gevgraphical Indications in the'Pay Band PB-3 (Rs. 15,600 = 39,100), Grade
Pav Rs. 6,600/~ on tegildr basts with effect from the-date hie assutncs charge-of the post
- Sk U. L. Barve is posted as Assistant Registrat of Trade Marks and. Geographical
- Indications at Trade Marks Registry, Mumbai,. . Lo

“Controlier General of Patents, Dés

lgns and Trade Marks 3

CTo - B AT " o N

1. Shri U. L. Barve; Senior Bxaminer of Trade Marks, Trade Marks Registry, Mumbai.

2. The Heads of Office, Trade Marks Registry, Mumbai, New Delhi, Chennai, Kolkata
& Ahmedabad. - e T PR
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022-24132393

& 7 (Fax):
el 5 02224123322

WK WISN /Government of India i
uﬂmm,quwm - (Emal: 72288
ice-mh@nic.in

Office of The Controller Gene:lk: s
Patents, Designs & Trade Ma 2y >
Boudhik Sampada Bhavan, First Floor, Jawmde (websitey:
S. M. Road, Antop Hill, www_ipindia.nic.in
Mumbai-400037, India.
Dated: 09.08.2011

of the Departmental Promotion Committee, the
promotion of Shri S. B. Palo, Senior Examiner of
- grade of Assistant Registrar of Trade
in the Pay Band PB-3 (Rs. 15,600 — 39,100), Grade

with effect from the date he assumes charge of the post
#Asﬁm&gishﬂomedeMarksdewga_pﬁical
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INTELLECTUAL

PROPERTY INDIA
PATENTS/DESIGNS/
TRADE MARKS/
GEOGRAPHICAL

TRYTT (Tel):
B 022-24132735

e (Fax):
& 022-24123322

HRA PR /Government of India

Vel SRl HEfTEAE Uhd, Afed (d AR g -3¢ (Email);

[sh / Office of The Controller General cgoffice-mh@nic.in
NP Patents, Designs & Trade Marks

g .
R g/ Boudhik Sampada Bhavan, First Floor, JIIEE (website):
Frfers 9o S. M. Road, Antop Hill, www.ipindia.nic.in
Mumbai-400037, India. 4
No: CG/F/5/1/5(2)/2012/ 1 OO Date: 12.07.2012
OFFICE ORDER

On the recommendation of the Departmental Promotion Committee, the
Competent Authority has approved officiating promotion of Shri S. B. Kale, Examiner of
Trade Marks and Geographical Indications to the grade of Senior Examiner of Trade
Marks and Geographical Indications in the Pay Band-3 (Rs. 15,600 — 39,100) + Grade
Pay Rs. 5,400/- with effect from the date he assumes charge of the post.
Shri 8. B. Kale is posted as Senior Examiner of Trade Marks and Geographical
Indications at Trade Marks Registry, Mumbai.

Shri S. B. Kale can exercise option of pay fixation in terms of DOPT’s Office
Memorandum No. 13/2/97-Estt. (Pay.I) dated 12.12.1997.
4

l 7—/ F / 20
(Chaitanya Prasad)
Controller General of Patents,
Designs & Trade Marks

To

1. Shri S. B. Kale, Examiner of Trade Marks and Geographical Indications, Trade
Marks Registry, Mumbai.

2. The Head of Office, Trade Marks Registry Mumbai, Kolkata, New Delhi,
Chennai & Ahmedabad .

3. Smt. Chandni Raina, Director, Ministry of Commerce & Industry, Department of
Industrial Policy & Promotion, Udyog Bhavan, New Delhi with reference to
Ministry letter No. 2/16/2011-IPR-I dated 03.07.2012 - For information.

4. The Pay & Accounts Officer, PAO, PDTM, Mumbai.

Personal file
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OE

E; 'g':\"l-]w (Tel):
& 022-24132735
INTELLECTUAL
PROPERTY INDIA %] (Fax):
PATENTS/DESIGNS/
TRADE MARKS/ & 022-24123322
GEOGRAPHICAL HRA WHR [Government of India
R ATOnS T AERAF (e, Afpeq (@ AR g $-91 (Email):
|3 / Office of The Controller General cgoffice-mh@pnic.in
g Patents, Designs & Trade Marks
R fre/ Boudhik Sampada Bhavan, First Floor, GBI (website):
Wifers dad S. M. Road, Antop Hill, www.ipindia.nic.in
} Mumbai-400037, India.
No: CG/F/5/1/5(2)/2012/ 4 C‘ Date: 12.07.2012
OFFICE ORDER

On the recommendation of the Departmental Promotion Committee, the
Competent Authority has approved officiating promotion of Shri M. Mohammed
Habibulla, Examiner of Trade Marks and Geographical Indications to the grade of Senior
Examiner of Trade Marks and Geographical Indications in the Pay Band-3 (Rs. 15,600 -
39,100) + Grade Pay Rs. 5,400/- with effect from the date he assumes charge of the post.
Shri M. Mohammed Habibulla is posted as Senior Examiner of Trade Marks and
Geographical Indications at Trade Marks Registry, Chennai.

Shri M. Mohammed Habibulla can exercise option of pay fixation in terms of
DOPT’s Office Memorandum No. 13/2/97-Estt. (Pay.I) dated 12.12.1997. %(;
/l
/ +
/? U~

(Chaitanya Prasad)
Controller General of Patents,
Designs & Trade Marks

To

1. Shri M. Mohammed Habibulla, Examiner of Trade Marks and Geographical
Indications, Trade Marks Registry, Chennai.

2. The Head of Office, Trade Marks Registry Mumbai, Kolkata, New Delhi,
Chennai & Ahmedabad

3. Smt. Chandni Raina, Director, Ministry of Commerce & Industry, Department of
Industrial Policy & Promotion, Udyog Bhavan, New Delhi with reference to
Ministry letter No. 2/16/2011-IPR-I dated 03.07.2012 — For information.

4. The Pay & Accounts Officer, PAQ, PDTM, Mumbai.

5. Personal file
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i: XU (Tel):
&8 (022-24132735
INTELLECTUAL
PROPERTY INDIA 'éﬁaq:r (Fax):

PATENTS/DESIGNS/
TRADE MARKS/

= 022-24123322

GEOGRAPHICAL HRA BN /Government of India
s wry Pralerd HEIf = e, Afihed @ AR firg 3-71 (Email);
i Office of The Controller General cgoffice-mh@nic.in
A Patents, Designs & Trade Marks
R g / Boudhik Sampada Bhavan, First Floor, Je9Ee (website):
Wiifers Wb S. M. Road, Antop Hill, www.ipindia.nic.in
Mumbai-400037, India.
No: CG/F/5/1/5(2)/2012/ = § Date: 12.07.2012
OFFICE ORDER

On the recommendation of the Departmental Promotion Committee, the
Competent Authority has approved officiating promotion of Shri C. S. Uchil, Examiner of
Trade Marks and Geographical Indications to the grade of Senior Examiner of Trade
Marks and Geographical Indications in the Pay Band-3 (Rs. 15,600 — 39,100) + Grade
Pay Rs. 5,400/- with effect from the date he assumes charge of the post
Shri C. S. Uchil is posted as Senior Examiner of Trade Marks and Geographical
Indications at Trade Marks Registry, Mumbai.

Shri C. S. Uchil can exercise option of pay fixation in terms of DOPT’s Office
Memorandum No. 13/2/97-Estt. (Pay.I) dated 12.12.1997, v
a
g
%wu/

(Chaitanya Prasad)
Controller General of Patents,
Designs & Trade Marks

To
1. Shri C. S. Uchil, Examiner of Trade Marks and Geographical Indications, Trade
- Marks Registry, Mumbai.

2. The Head of Office, Trade Marks Registry Mumbai, Kolkata, New Delhi, -
Chennai & Ahmedabad

3. Smt. Chandni Raina, Director, Ministry of Commerce & Industry, Department of
Industrial Policy & Promotion, Udyog Bhavan, New Delhi with reference to
Ministry letter No. 2/16/2011-IPR-I dated 03.07.2012 — For information.

4. The Pay & Accounts Officer, PAO, PDTM, Mumbai.

5. Personal file
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Es TR (Tel):

i E & 022-24132735
INTELLECTUAL

PROPERTY INDIA ey (Fax):

PATENTS/DESIGNS/

TRADE MARKS/ g2 022-24123322

GEOGRAPHICAL WRT WRFR /Government of India
v i Pt HERA® (e, Afieed @ AR g $-91 (Email):
e — Office of The Controller General cgoffice-mh@nic.in
Sas Patents, Designs & Trade Marks
R g/ Boudhik Sampada Bhavan, First Floor, CER |51 (website):
wWriferes dag S. M. Road, Antop Hill, www.ipindia.nic.in
Mumbai-400037, India.
No: CG/F/5/1/5(2)/2012/ 9 ?' Date: 12.07.2012

" OFFICE ORDER

On the recommendation of the Departmental Promotion Committee, the
Competent Authority has approved officiating promotion of Shri Y. K. Bali, Examiner of
Trade Marks and Geographical Indications to the grade of Senior Examiner of Trade
Marks and Geographical Indications in the Pay Band-3 (Rs. 15,600 — 39,100) + Grade
Pay Rs. 5,400/- with effect from the date he assumes charge of the post.
Shri Y. K. Bali is posted as Senior Examiner of Trade Marks and Geographical

- Indications at Trade Marks Registry, New Delhi.

Shri Y. K. Bali can exercise option of pay fixation in terms of DOPT’s Office
Memorandum No. 13/2/97-Estt. (Pay.I) dated 12.12.1997.
/4

T
/ .}wn—/
(Chaitanya Prasad)

Controller General of Patents,
Designs & Trade Marks

To

1. Shri Y. K. Bali, Examiner of Trade Marks and Geographical Indications, Trade
Marks Registry, New Delhi. :

2. The Head of Office, Trade Marks Registry Mumbai, Kolkata, New Delhi,
Chennai & Ahmedabad

3. Smt. Chandni Raina, Director, Ministry of Commerce & Industry, Department of
Industrial Policy & Promotion, Udyog Bhavan, New Delhi with reference to
Ministry letter No. 2/16/2011-IPR-I dated 03.07.2012 — For information.

4. The Pay & Accounts Officer, PAO, PDTM, Mumbai.

Personal file
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ome,

i’ XY (Tel):

B 022-24132735
INTELLECTUAL
PROPERTY INDIA HeRT (Fax):

PATENTS/DESIGNS/

TRADE MARKS/ &= 022-24123322

GEOGRAPHICAL WRT PR [Government of India
s vy P HEl=Ih (e, dfihed 6 R farg §-901 (Email):
Jaf / Office of The Controller General cgoffice-mh@nic.in
SO Patents, Designs & Trade Marks
R e/ Boudhik Sampada Bhavan, First Floor, dIET (website):
Hiiferes Habd S. M. Road, Antop Hill, www.ipindia.nic.in
Mumbai-400037, India.
No: CG/F/5/1/5(2)/2012/ 4 § : Date: 12.07.2012
OFFICE ORDER

On the recommendation of the Departmental Promotion Committee, the ‘
Competent Authority has approved officiating promotion of Shri J. T. Anthony, Examiner
of Trade Marks and Geographical Indications to the grade of Senior Examiner of Trade |
Marks and Geographical Indications in the Pay Band-3 (Rs. 15,600 — 39,100) + Grade
Pay Rs. 5400/- with effect from the date he assumes charge of the post.
Shri J. T. Anthony is posted as Senior Examiner of Trade Marks and Geographical
Indications at Trade Marks Registry, Mumbai. 1

Shri J. T. Anthony can exercise option of pay fixation in terms of DOPT’s Office

Memorandum No. 13/2/97-Estt. (Pay.I) dated 12.12.1997.
v
zv/
Y 201
(Chaitanya Prasad)
Controller General of Patents,
Designs & Trade Marks
To "

1. Shri J. T. Anthony, Examiner of Trade Marks and Geographical Indications,
Trade Marks Registry, Mumbai. .
2. The Head of Office, Trade Marks Registry Mumbai, Kolkata, New Delhi,
Chennai & Ahmedabad ‘
3. Smt. Chandni Raina, Director, Ministry of Commerce & Industry, Department of
Industrial Policy & Promotion, Udyog Bhavan, New Delhi with reference to
Ministry letter No. 2/16/2011-IPR-I dated 03.07.2012 — For information.
4. The Pay & Accounts Officer, PAO, PDTM, Mumbai.
S. Personal file
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— UM (Tel):

& (022-24132735
INTELLECTUAL
PROPERTY INDIA By (Fax):

PATENTS/DESIGNS/
TRADE MARKS/

& 022-24123322

GEOGRAPHICAL HRA IBR /Government of India
SVl PRiferd HRIE v, Afhed (& AR g -3 (Email):
R — Office of The Controller General ' CgOfﬁCC-mh@nic.jn
S Patents, Designs & Trade Marks
=R g/ Boudhik Sampada Bhavan, First Floor, JqIHET (website):
driffers 99 S. M. Road, Antop Hill, www.ipindia.nic.in
_ Mumbai-400037, India.
No: CG/F/5/1/5(2)/2012/ TH Date: 12.07.2012

OFFICE ORDER

On the recommendation of the Departmental Promotion Committee, the
Competent Authority has approved officiating promotion of Shri Jai Prakash, Examiner
of Trade Marks and Geographical Indications to the grade of Senior Examiner of Trade
Marks and Geographical Indications in the Pay Band-3 (Rs. 15,600 - 39,100) + Grade
Pay Rs. 5,400/- with effect from the date he assumes charge of the post. Shri Jai Prakash
is posted as Senior Examiner of Trade Marks and Geographical Indications at Trade
Marks Registry, New Delhi.

Shri Jai Prakash can exercise option of pay fixation in terms of DOPT’s Office

Memorandum No. 13/2/97-Estt. (Pay.I) dated 12.12.1997. %
1
! / ?/2 O v
(Chaitanya Prasad)
Controller General of Patents,
Designs & Trade Marks
To

1. Shri Jai Prakash, Examiner of Trade Marks and Geographical Indications, Trade
Marks Registry, New Delhi.

2. The Head of Office, Trade Marks Registry Mumbai, Kolkata, New Delhi,
Chennai & Ahmedabad

3. Smt. Chandni Raina, Director, Ministry of Commerce & Industry, Department of
Industrial Policy & Promotion, Udyog Bhavan, New Delhi with reference to
Ministry letter No. 2/16/2011-IPR-I dated 03.07.2012 — For information.

4. The Pay & Accounts Officer, PAQ, PDTM, Mumbai.

Personal file
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A

I I (Tel): _
e E 8 022-24132735
INTELLECTUAL

PROPERTY INDIA & (Fax):

PATENTS/DESIGNS/
TRADE MARKS/

= 022-24123322

GEOGRAPHICAL HRA WRER [Government of India
cATIONS Fiafers RIS (e, Afehed (@ AR g $-3 (Email):
R a— Office of The Controller General cgoffice-mh@nic.in
PR Patents, Designs & Trade Marks
g »
AR o/ Boudhik Sampada Bhavan, First Floor, GEEI R (website):
Wrfers dod S. M. Road, Antop Hill, www.ipindia.nic.in
Mumbai-400037, India.
No: CG/F/5/1/5(2)/2012/ C!3 Date: 12.07.2012
OFFICE ORDER

On the recommendation of the Departmental Promotion Committee, the
Competent Authority has approved officiating promotion of Shri M. M. Wakodikar,
Examiner of Trade Marks and Geographical Indications to the grade of Senior Examiner
of Trade Marks and Geographical Indications in the Pay Band-3 (Rs. 15,600 — 39,100) +
Grade Pay Rs. 5,400/- with effect from the date he assumes charge of the post.
Shri M. M. Wakodikar is posted as Senior Examiner of Trade Marks and Geographical
Indications at Trade Marks Registry, Mumbai.

Shri M. M. Wakodikar can exercise option of pay fixation in terms of DOPT’s
Office Memorandum No. 13/2/97-Estt. (Pay.]) dated 12.12.1997.

r2
?/?.Diz.,
(Chaitanya Prasad)

Controller General of Patents,
Designs & Trade Marks

To
1. Shri M. M. Wakodikar, Examiner of Trade Marks and Geographical Indications,

Trade Marks Registry, Mumbai.

2. The Head of Office, Trade Marks Registry Mumbai, Kolkata, New Delhi,
Chennai & Ahmedabad

3. Smt. Chandni Raina, Director, Ministry of Commerce & Industry, Department of
Industrial Policy & Promotion, Udyog Bhavan, New Delhi with reference to
Ministry letter No. 2/16/2011-IPR-I dated 03.07.2012 — For information.

4. The Pay & Accounts Officer, PAO, PDTM, Mumbai.

5. Personal file
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